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Bpell in the prison, he struck a deal with the 
then rulers and gained his release. 

As soon as the Kmergency ended, he made 
a fast oni by the sale of his 'Judgement'. For 
him, Sir, story telling and sellin:? draws heavy 
money. Like the chameleon he sports (liferent 
colours a id sells his hot cakes. Such men a e 
not only dange. reus, Sir, but in m•• estimation 
despicable. Sir, let nol this House suffer 
insults from such I person. I have the total 
trust anc complete confidence that this person 
will not be permitted such indulgences by you, 
Sir. Sir, on behalf' of the Dravida Munnetra 
Kazhagam, to which I have the honour to 
bekng, and on behalf of my leader, Dr. 
Kalaignar Karu-nanidhi, I record my protest 
and re-se'ntment about thi ignoring of the 
Parliament in the nanner in which I have 
referred to e irlier in this statement . 

THE  INSOLVENCY  LAW 
(AMENDMENT) BILL, 1978 

THE MINISTER OF LAW. JUSTICE 
AND COMPANY AFFAIRS (SHRI SHANTI 
BHUSHAN): Sir, I beg to move for leave tc 
introduce a Bill further to amend the 
Presidency, towns Insolvency vet, 1909, and 
the Provincial   Insolvency   Act,   1920. 

The question wOM put and the motion was 
adopted. 

SHRl SHANTI BHUSHAN: Sir, I 
introduce the Bill. 

 
The House then adjourned for 

lunch at eighteen minutes past one cf 
the clock. 

The House reassembled after lunch at 
twenty minute, past two of the clock.     Mr 
.Deputy Chairman in the 
Chair. 

THE    BUDGET    (GENERAL)  1978.79 
GENERAL,  DISCUSSION—contd. 

SHRI JAGJIT SlNGH ANAND (Punjab): 
Mr. Deputy Chairman, Sir, this is the first 
full-fledged Janata budget that is before us. 
Last time, the budget had to be presented soon 
after +he victory of the Janata Party and the 
Finance Minister could hide behind the fact 
that he had no time to prepare a proper budget 
reflecting the policies of his party. Sir, now, 
their is no excuse of lack 'of time and what is 
revealed through this Janata budget is the ugly 
face of the Janata Party. All the distorting 
features, all the contortions, all the negative 
as. pects of our economy that during the last 
30 years have been accentuated through  this  
budget. 

Sir,  the Prime Minister had    been saying  
time   and  again  that     prices would be 
controlled by the time      of the budget.    He  
was  telling     us     to wait till the budget when 
the things would be under control. But what do 
we find in this budget? We find that heavy 
burdens have been imposed on the   common     
man—Rs.   499     crores through   indirect   
taxation   and      Rs. 25.5   crores   through   
direct   taxation. And, Sir, despite all the tall 
promises and   declarations  about  not   
resorting to deficit financing, which is an instru-
ment       of      transferring      resources • from    
the    poor    to    the    rich    and a subtle 
invisible loot, more than Ri 1000/- worth  of 
deficit financing has been resorted to.    This 
opens up dangerous possibilities of inflation. 

Sir, the budget is directed against the 
growth of the public sector and planned 
development of the economy. As you know. 
Sir,, earlier preferential purchases from the 
public sector were stopped. Now whatever 
expenditure is planned for the public sector, 
90 per cent of it is for on-going projects. So it 
is obvious that the Janata Government, which 
has a reactionary philosophy and outlook, is 
out to stultify the public sector. 
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Then, Sir, the prices are bound to go up. 
And the 'prices have already gone up. Sir, the 
Finance Minister has performed a very fine 
finesse by talking in terms of percentages 
while presenting the budget, saying that on 
the basic duties,, the levy will go up by 2 to 5 
per cent and using such other phrases. Even 
the newspapers of that day, which went 
lorward to publish the budget, could not come 
out with the fact the prices of essential 
commodities, excepting very few, would 
automatically go up because of the new duties 
imposed by the Finance Minister. Not only 
that, sir, Shri Dandavate had a few days 
earlier presented the Railway Budget with a 
small surplus. But through the increase on 
power, increase on coal, increase on petrol,, 
Shri Patel decided the fate of the Railway 
Budget also. The implication of this budget 
and that budget would be that the Railway 
Budget will also no longer remain a surplus 
budget. 

Sir, certain things had been done earlier. 
There had been an increase in the levy price 
of sugar. Then tax exemptions had been given 
for taking over fixed units by the big business 
houses. And now further concessions have 
been given to the 'big business in a number of 
ways. The Janata Government's total reliance 
on the big business and the rural rich has been 
exposed through this budget. Ignoring the 
needs of .the rural poor, the budget pampers 
the rural rich by allocating more finance for 
rural development, though it has not satisfied 
Shri Charan Singh, the great champion of the 
rural vested interests. No effort to develop the 
home market is there but there is reliance on 
export promotion for sustaining production 
inside the country. The working peoples' 
demands have to be appraised, we are told 
now, against the socio-economic realities of 
the country—that is. the needs of the distorted 
capitalist path of development which always 
imposes burdens on the poor. 

Then, Sir, the Janata Government always 
talks of inheriting a bad budgetary situation 
and a bad economy. In certain aspects, the 
economy was bad. It continued to be bad 
through out. It was worse still during the 
emergency. There were obvious distortions. 
And despite the emergency, in the last year of 
the emergency, the inflation had come up. 
These negative aspects were there and if 
serious effort had been made to improve these 
aspects I would have been in sympathy with 
the hon'ble Finance Minister. But there were 
certain positive aspects also. There was the 
grain stock from the last two good harvests 
which would have improved the financial 
position but these positive things were 
squandered away. 

Sir, there was the Economic Survey 
presented a few days 'before the Budget. In 
that Economic Survey it was already said that 
capital is not co-operating with the 
Government. Private business is not coming 
forward with proper investment. But what did 
we find? We found that more and more 
concessions were being given to them by 
reduction in lending rates, by raising the 
estate duty and by various other means which 
I do not want to go into. And what do we 
find, Sir? 

The consumer price index has gone up by 9 
^per cent, in the first nine months of the 
Janata Government— that was from April 
1977 to December 1977—despite all the tall 
claims to bring down price rise in general, 
especially at the wholesale level. Inflation has 
not only been halted but new resurgence of 
inflation is round the corner because of what 
is revealed by this Budget. 

Sir, the emergency had some horrible 
aspects. But it had some positive aspects too. 
For example,, the drive against black money 
was there. According to Wanchoo Committee 
the black money was to the tune of Rs. 
10,000 crores in 1970. Today it would be no 
less.   Ever since    the    Janata 
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Government came in there was re-m; rkable 
relaxation in regard to the action against bi 
ickmarketeers and smugglers in gettii.g out 
black money. 

Sr, nothing significant under the Janata 
Governmeat for building up a ter public dist 
ibution system in rural areas has fo'en done. 
Without that it is ner posible at all to make 
any of the benefit; for rural development 
reach the joor. The Kerala Government has 
already organised a network of rural d 
stribution of essential commodities. The West 
Bengal Government is in trie process of doing 
so but the Janata Government has not even 
touched the fringe of the problem. In most of 
the Janata-ruled States and in the Centre also 
we find all the distribution system is confined 
to the urban comn unities which has provided, 
to some extent, some relief which also is 
goin? tr be wiped out because of the nev   
fistx 1 policy. 

We  had  huge  f< od  stocks  at    our 
disposal.   We    coUd    have    utilised them 
by    organisii g    some food-for-work plan.   
It was Dr. Ram Manohar Lohia in his days 
and, later on, Shri Jayaprakash Naraj an  also 
who used to talk of payment  of wages in kind. 
Sometimes the Congress Government also 
resorted to this    measure   when there was 
famine    r cyclone or some such thing.   But n 
w when the' food stocks are lying th re right 
from 1975 and the other day when a member 
of the Janata  Party   kam    our    House raised 
the question also to dispose of this food  stock  
be ore  going forward with your new pol cy, I 
did say then and I want to submit now also 
that because of the lac*    of    purchasing 
power of the comn on Indian according to our 
Indian economic statistics there are 20 crore,   
of people out of a little more than  30 crores   
in   this country whose daily earnings did not 
go beyond  25 pais-.    When such    is the 
purchasing po-\ 'ei   of our people, there is no 
questic n of    our    stocks getting purchased. 
When such is   the capacity  of our  people  
there is    no 

question of food stocks being liqui 
dated in a proper manner even when 
they are rationed. They cannot foe 
liquidated because under capatalism 
you do not recognise a human being. 
Whether it is hunger or anything else 
you only recoginse one who has some 
thing in his pocket. You are inhuman 
to human misery. Therefore, Sir, I 
must say that if these food stocks 
were to be liquidated by providing 
such work which would be paid with 
food there was some possibility of its 
proper utilisation. But nothing of the 
sort is there. , 

Sir,     there is Rs.  4,000    worth    of foreign  
exchange.      Last    year    the hon'ble Finance 
Minister came forward with a   very   
illuminating   proposal, that is,, allowing the 
elite,    the rich, luxury-loving  people to 
import    the coveted foreign    watches  under    
the plea that it would stop blaekmarket-ing and 
smuggling in   these watches. I do not want to 
dilate on this.   The other day J said that    there 
is more smuggling in digital watches, but the 
policy of the Government of India now is that 
if they are allowed to be imported, they can be 
sold at cheaper prices.   Two years ago, a 
digital watch was selling at Rs. 2000, but now 
it is available for Rs. 400 or Rs. 500 only. 
Anyway,   the  precious    foreign    exchange 
was allowed to be squandered for allowing 
foreign watches to come in.   Now, Sir, foreign 
gold is    being invited.   Foreign gold is being 
invited to mop up the money resources of the 
common man who covets gold because of his 
old notions.   If gold purchases are allowed by 
the   common   Indian, what happens is that the 
resources are not available for    further 
productive activity,, the resources are blocked, 
th* resources are only jammed,  I  would say.   
This is a funny proposal   which had come up. 

Then, Sir, I would go over to certain other 
features. You would bear with me. I have 
mixed up my notes. Now, is there anything 
being done by this Government to increase 
the purchasing power of the common man?   
For 
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that, what is necessary is to resort to land 
reform.   That is a thing aimed at giving land to 
the    poor.   Then,    in order to help the poor 
people in    the villages, what is necessary is to 
provide   them   with   cheaper   inputs   for 
agricultural production.    But is there any 
provision for    cheaper    inputs? Then, Sir,, 
there could have been some steps taken to wipe 
out the rural indebtedness. The last regime,    
during the    Emergency,    while    introducing 
many negative features, also introduced what  is  
called  the  20-point  programme.   This    20-
point   programme which     was     propagated     
with     an over-enthusiastic     crescendo     is     
no longer    heard    of.  But    there    were 
certain    points    of    that    programme relating   
to   the   rural   poor,   relating to     the    
agricultural    poor,    relating to  the  rural     
indebtedness,     relating to the house-sites for   
the    Harijans which should have been taken 
over by any Government which was devoted to 
the welfare of the rural poor. But, Sir,, we do 
not hear of any such steps of either wiping out 
the rural indebtedness or providing houses    or    
house-sites for those who have no houses, or 
coming forward in a proper way with land 
reforms.   There is no appreciable effort to wipe 
out illiteracy, especially in the rural side. 
Whatever may be the Government's 
dispensation for the benefit of the rural poor, 
their backwardness cannot be eradicated    with-
out literacy.   Until and unless illiteracy is  
removed,  until and unless cultural darkness is 
removed, until and unless consciousness is 
generated in the rural people, they would not be 
able to take help of) the  schemes  which  may  
be there  directed  towards  their   benefit. Most 
of the schemes are not directed towards their 
benefit.    They are directed     towards     the     
benefit     of     the upper     few     the     vested     
interests. I belong to a State which is called the 
State of the Green  Revolution.    But •with the 
coming of the Green Revolution the income 
disparities have    accentuated.   It has created 
richness at one end and poverty at    the    other. 
Therefore,, Sir, I was trying to locate 

whether this Government which came into 
power on the promise of fulfilling the 
aspirations of the poor had taken any step in 
this regard or not. 

Then,    Sir,   what  is  the    common peasant 
interested in?    He is interested in proper 
prices.   Here, I will not refer to  wheat and all 
that.   Wheat will be coming into the market   
next month.   The question of wheat prices has 
been dealt with in the past.   I also took it up in 
the House earlier.   But there are two cash crops 
which affect the producers in  the    villages    
very much.   One of them    is    sugarcane. 
Now what is happening to sugarcane? Sugar   
levy   price  has   been    pushed up to the 
detriment of the sugar consumers.    Regarding 
the    sugar    cane which  was  fixed  to     be 
sold  at  Rs. 13.50 P., the other day there was    
a lot of hulla baloo in the House, and the Hon. 
Minister was telling us that he had seen in 
Haryana    that there was no    distress    sale of    
sugarcane. Now,  Sir,  the Irrigation /Minister    
of Haryana, Shri Virender Singh in   the 
Haryana Assembly is on record to say that 
sugarcane is not selling at    Rs. 13.50   but   at    
Rs.     9.50.    Then,     at Jagadri sugarcane was 
not being lifted even at Rs. 6 per quintal. And 
now the situation is that the Haryana Gov-
ernment, one of the two States which produce 
sugarcane in quite a big way, has come out that 
it is not possible for the Haryana State to take 
over 80 per cent of sugarcane production. , 

Then, I come to cotton, Sir. The Cotton 
Corporation was created. Now it is as it was 
in the last regime. To purchase the fotal 
produce of cotton produced in the country, at 
least Rs. 300 crores are required at the dis-
posal of the Cotton Corporation, 'but even Rs. 
30 crores would not be provided and that too 
the money would not be provided in time. The 
Cotton Corporation would alone enter the 
cotton market when through distress sale all 
the farmers who had no holding capacity to 
hold on, had already sold their cotton 
holdings. Even now, Sir, in the Sirsa, Fazilka 
and Abhor belt..Sirsa is in Haryana and 
Fazilka 
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and Abhor in Punjab and this is a great cotton 
pro lucing belt—distress sale of cotton Ts [ 
oing on. 

I want to brin:; another interesting 
feature of the d stress sale of cotton 
that was going en for many months 
to the notice of tbe House. The day 
before the dem< nitisation ordinance 
came, suddenly t) e cotton prices shoot 
up in Malout, vlukteswar, Fazilka, 
Sirsa and Abhor y more than a hund 
red rupees. Si ddenly the cotton 
traders appeared in the mandies and 
also in the villag s. The villages Hold 
their cotton with great enthusiasm 
and gusto. On tiiat day and even on 
the previous day they were all paid 
in 1,000/- rupee notes, and the poor 
cotton producers had to sell their 
notes the next day in the same 
mandies of Malout, Abhor and Sirsa 
to the Sahukars for Rs. Rs. 500 be 
cause a trader who had in his arhat 
books some balance pending,, can 
very well claim that money. Then I 
am told that a r -lation of a dignitary 
of the Janata P i r t y  in Haryana, an 
illustrious son o the dignitary, went 
and purchased t'lem at Rs. 700. You 
know, Sir, that since the Sanjay 
Gandhi's time, all the sons are illus 
trious. It is a phenomenon in our 
country. This is a big scandal. You 
go anywhere in Punjab and Haryana, 
this scandal you will find. , 

What I am saying is that this Government 
includir g the Home Minister, which is 
talkin,; about the rural people, if it is at all 
interested in welfare of the rural people, 
should be interested in protecting the 
commercial products of the rural people. 

SHRi RAMANAND YADAV 
(Bihar): He if   nterested in the rich people. 

SHRI JAGJIT SINGH ANAND: I am only 
saying about the rural people. I know that he 
is interested in the rural rich. I know that he is 
an agent of the vested interests. I do  not  
want tc   repeat.     There was 

some unfortunate incident this morning. I am 
not taking him in that light. 

If he had any anxiety about it, then, Sir, he 
should have seen to it that at least the cotton 
crops of the rural people get some adequate 
price. But, nothing has been done at all, Sir. 

Now, Sir, we must realise what the situation is 
in the cities.    This Gov. ernment has been 
following a consistently anti-working class 
policy.    The Home Minister has declared that    
he would  no   longer  tolerate   any   'ghe-rao'.    
As a great Gandhian, does    he not   remember  
that  there   are  peaceful 'gheraos' also?    The 
other   day I mentioned   the   case   of  the  
Kanpur Swadeshi   Cotton   Mills.     From   
1973, every time the workers, to get their 
wages,   had  to   use,   had  to  organise 
peaceful gheraos.     They used to put up a 
table, a chair and the telephone iink for  the  
officers  concerned     and served them with 
sweets  and water, and when they knew that 
they cannot   go   home,   they   took   bank   
loan in a day or two and paid their wages. This  
dispensation  came  to  power  in the name of 
civil liberties and    they have issued stern 
warning that there shall be no gherao.    Now 
they    say that there should be no strike.    Last 
year    we    saw    what    happened    in 
Faridabad,   Sonipat  and     Ghaziabad. And   
we  saw  the   culmination  of  the killings and 
massacre in Kanpur. And this year what do we 
find?    There is a sardar who claims to be the 
leader cf the sikh community.    In this factory  
a  strike has     been     organised. And shooting  
is resorted     to  by  so. called guards.     Then a 
complaint is lodged   and  the   Haryana   police      
is asked   to   investigate  the  antecedents of 13 
of his guards.     Three of them are found to be 
with the criminal record in the Ballabgarh 
police station. About  the   others,   may  be  in   
other police stations there is some criminal 
record.    Now, Sir, armed guards    are 

provided to these looters who have been 
exploiting the unorganised, rural poor people 
around Delhi, who have 
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beeen traditionally kept backward by the 
British in order to perpetuate their rule from 
olden times, through organisation and 
employment of gang, sters with arms. I do not 
want to dilate on this. 

The trade Union rights of the wor. kers are 
being questioned at every stage. The trade 
union Bill is yet to come, but what is in the air 
is that the basic right of organisation and 
recognition will be attacked in a subtle way by 
interesting the membership to 51 per cent for 
purposes of recognition. So, the working class 
is being attacked, the agricultural poor are 
being attacked and the rural producers are 
suffering. And what is happening to the 
weaker sections, especially the Harijans? It 
has come up in this House often enough. It 
was a Janata Party Chief Minister who 
declared the other day in Madhya Pradesh that 
as many as 105 people have been killed from 
April to December in his State. But the work-
ing class, the agricultural labour, the toiling 
people are not taking it lying down. The 
toiling people are much more determined to 
fight back this offensive. The toiling people 
know who their enemies are. The Janata 'hawa' 
has gone. What do we find from the election 
results in Andhra and Karnataka? Mr. Devraj 
Urs is on record as saying that because he 
implemented the rural progressive measures 
embodied in the 20-Point programme he 
would win. He said at the time of the split in 
the Congress that whether the Congress re-
mained together or split, whatever happened to 
it, because he stood by the Harijans because he 
stood by the minorities, because he stood by 
the backward classes he was going to win. 
And he did win. Then, Sir, in Andhra also 
there has been a cyclone, a new Cyclone nor 
the type of cyclone that Mr. Rajnarain envi-
saged when he shouted at them. What is that 
cyclone due to? I have no misgivings about 
the propensities of the lady as to what she may 
be ^ p to.    Only this morning I 

was reading the letter of Mr. D. P. Singh, a 
valued colleague of mine, who was promised 
a ticket by her. But because of the same 
caucus, because of the same reactionary 
forces which dominated during the Emer-
gency, a very enlightened Member was.... 

 
SHRI JAGJIT SlNGH ANAND; It 

is public property. It is public 
knowledge that the same caucus is 
still continuing. What I am saying 
is that this caucus is still operating. 
It is good that Mr. D. P. Singh, after 
consistent support to her, came out 
with the real face of this caucus which 
govern this lady and, according to 
him, pressurised her to nominate noto 
rious reactionaries, ditching all the 
progressives. On what did she win? 
Who voted for her? How did she 
sweep Andhra? By showing the 
landlord-kulak.exploitor face not only 
of the Janata Party but also of the 
people inside the official Congress. I 
regret to say that. But it is a fact 
tliat those very people who stood---------------  

 
SHRI JAGJIT SINGH ANAND: I v/ill not 

dilate on this but I am only pointing out that 
despite all the negative propensities being 
there, the people have voted in a big way for 
her in the southern States. I am pointing out 
why the people have come forward in two 
States very distinctly and in the third State 
also quite significantly in favour of the lady, 
against whom all this shouting and denigrating 
competition was organised to an extent that 
people got bored to listen to the AIR or to see 
the TV. People have got fed up. They have 
come to believe, rightiy or wrongly, that this 
is all motivated.    1 am not saying that 
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1 have come to lelieve so.    I am not passing  
an  opinion,  though.    I  know that  there is 
grc JS misuse     of     the media,  grosser      
han     over     before imder conditions of    
non-Emergency. Now invisible controls are 
exercised. I know what is being done. When I 
am On this, I must point out that all the 
progressives   who   have   been   coming to the 
TV on  various occasions    are being phased 
out and their programmes are being cv.t.    And 
the biggest example is the c;se of Mr. 
Kamlesh. war of Bombay,     whose    
Parikrama programme    has    won    kudos    
from everywhere.    He was a very devoted 
person    and    his    was    unique  programme.  
Even he   is forced to    shift his job to  Delhi  
and they want    to throw him out.   What I am 
trying   to say  is that  in  the  situation  that     
is there, where the masses are now alert, where   
the   masse r   have      recognised their 
enemies,  wl ere the masses can also be misled 
in  a certain situation, in that situation,  
imposing  of    more burdens can lead to a real 
explosion. And  there   is  sir.mering     
discontent within the Cabinet itself. Can you 
say that the Janata Party is a fully built party?     
Janata  Party is yet to     be formed.     When   
they   want  to     the polls, they said, Janata 
Party was yet to be formed. When they formed 
the Government, they  said, Janata Party was 
yet to be buil:   Now, after eleven months it is 
yet tc be a party. Human beings are delive; ed  
in nine months. Some species are delivered    
in    ten months.    But in this case even after 
eleven  months  J: nata     Party  is not properly 
built uj .    It is not a pro. perly built up pa-ty.    
I do not know whether it will ever be delivered 
at all as a whole p; rty in future.    Before that  
probably  its past will     be over.     It may live 
to be a party with the  smallest  existence.     
There were many dynasties in India.    Some 
existed for a long time, some for a short time.    
But this may happen to be a dynasty with the     
shortest     period. (Time bell rings)    I    am    
trying    to 

close.     What I a-n trying to say    is 
that this sort  of a Budget,  this sort 
cf an attitude towards     the    multi- 

nationals,  will not help  the  country, will not 
help the poor people.    The multi-national group 
that came—with Freeman—those  people  are     
internationally  notorious  operators.       They 
pre the people who subvert their Governments.     
You  know  what  they  did in Chile.     So, the 
Janata Party promised many  things to    the    
people. But in every sphere the Janata Party is 
trying to go back on its promises. MISA.   MISA 
now would be a permanent part of the  Criminal 
Procedure Code.    This is the liberty they    are 
giving us.    Even when Sardar Patel brought that 
measure, it was only for a limited period.    Even 
if it had to be brought repeatedly, it was only for 
a limited period.    But now what they are doing 
is in violation of the promised civil liberties.    If 
the     Janata Party  Government  continues to  
pursue the course—the way this Budget is 
formulated—the end of the Janata Party is round 
the corner.    All of us who are loyal to our 
people, who are loyal to the     democratic    
traditions, who want to preserve    parliamentary 
democracy, who stand by the people of this 
country, we must unite    and fight such 
measures.    When I say this I talk of friends not 
only on this side of the House, but also friends 
on   the other   side  of the  House—those  who 
are positioned in the    opposition    as also  those 
who  got  themselves  posi tioned somehow or 
other in the rulling party.     They also say the 
time has come.    It is happening in Bihar. The 
inside fight has now become an open fight.    
The Janata Party MLAs are having an open fight 
among themselves on wrong issues, wrong 
posters. It is for us to pose the correct issues; it is 
for us to show the correct path and fight the 
capitalist path of development; it Js for us to 
fight for real structural  changes,  to  ameliorate 
the conditions of our masses,    to    bring them 
up  and bring forward  a situation in which the 
thwarted march of Indian parliamentary 
democracy,    the thwarted march of the Indian 
people towards their cherished goals, is again 
carried forward in a big way and our country    
reaches    the    goals    which Bhagat  Singh  and  
other martyrs  set 
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tory and some critical—and one would not like to 
repeat all those points. Still, one has to give one's 
own overall assessment of the Budget, no matter 
what others might have said. 

One newspaper has described this Budget as an 
'accountant's Budget'. There is no plan for 
development in it. There is no vision in it. There is 
no strategy of development in it. In fact, it can be 
described as a design of stagnation. Sir, I choose 
my words with utter responsibility. This Budget is 
an attempt to transfer resources from the unaffluent 
ta the affluent. 

I should like to bring to your notice the paradox 
of a kind which has hardly been witnessed in many 
other countries—a paradox on which the hon. 
Finance Minister ought to say something. We have 
huge foodstocks in the country. We have a massive 
foreign exchange reserve. We have a great deal of 
unutilised capacity. And yet the entire philosophy 
of this Budget is inflation for growth. Thig is the 
paradox that I would like the lion. Finance Minister 
to explain. 

We have a foodgrains stock of about 20 million 
tonnes, or even more than that. By December 1977, 
our foreign exchange reserve had accumulated to 
Rs. 4,000 crores. And yet we find that the prices 
have been rising, that inflation has been gripping 
the country and the public sector investment, even 
in nominal terms, has been lagging behind the 
projected rate. 

The hon. Finance Minister has not liked what I 
said and therefore he went away. Sir, I am sorry I 
am digressing a little. To my mind this is typical of 
the mentality of this Government. This Government 
does not care what people are saying or what the 
hon. Members of Parliament are saying. In iact, I 
would like to say-that the hon. Finance Minister has 
hardly sat in this House. It is for you and    other    
hon.    Members    to    say 

 [Shri Jagjit Singh] 

before themselves when they went to the 
gallows. 

DR. V. P. DUTT (Nominated): Mr. Deputy 
Chairman, I hope this point taken up after my 
speech. 

Sir, gruat many things have been said 
abofit the    Budget—some lauda- 
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whether this is fair. But when you have this 
kind c E wooden-headed bureaucrats headin,' 
the finances of the greatest financia institution 
of this country, namely the Government of 
India, you can imagine what will be the 
situation. 

Anyway, I am saying that we have 
20 million tonnt 5 of foodstocks and 
Rs. 4,000 crores of foreign exchange 
reserve. At the same time you find 
that the public sector investment is 
lagging behind the projected rate. 
The fixed capit il formation for the 
private sector h;is slso decelarated. In 
spite of all these, in spite of this 
comfortable      foodstocks position, 

foreign exchange reserve and low investment, 
we h; ve a situation of rising prices.    Dur ng 
the last one year, the prices of food    articles 
increased by eleven per cant and those of tex-
tiles  also  incre ised     roughly  at  the same 
rate.    In    ther words, the common man is pa 
/ing more    and more for the necessities of life. 
That is why I raise    this p( int that there should 
be some explanation coming from the treasury 
benches.    Why is this paradox  being     
allowed to     rule in the economy of    the     
country?  My own is, whatever analysis I can 
offer, '  is that this is because you are trying to 
find the easiest way out. You are leaving it only 
to the bank liquidity. Whenever the   
government is in deficit, it goes to  the    banks 
to borrow money instead of trying to raise re-
sources interna ly. Whenever the, public  
institutions  lag behind,  they  alfo go  to  the  
banks  to     borrow  money and the privat | 
sector, the corporate sector,   instead   of     
raising   resources internally through its internal 
savings, also goes to the banks and the other 
financial  institutions  in  order  to  get liquidity,  
in o der to get money.     I think this is the major 
cause for the trouble.    This, shall I    say, 
financial indiscipline an i this financial irregu-
larity have be Bn    some of the major causes for 
the   dilemma which I have pointed out. 

There  is another     thing     which I 
\ would like to point out. I would like to bring to 

the notice of the honour - 
1 able Minister of State for Finance— at least he 

has shown his patience by being here all the 
time and, therefore, in appreciation, I would 
like to bring some of the points to his notice—
that I am trying to identify many of the factors 
which are responsible for this inflation and for 
this inflation-for-growth philosophy which 
you have adopted ancj I am trying to point out 
that while there are stocks of cereals with the 
Government and while there are unutilised 
capacities, there are various essential commo-
dities which have been in short supply like 
pulses and 04 and one of the items which has 
registered a higher price rise  is    pulses.    
The prices  of j pulses increased by 67 per 
cent last year and the prices of fruits and 
vegetables also went up. So, even when you 
have a comfortable food stock,  there  are  
always  some  essen- I tial commodities which 
are in short supply and I would like to say that 
in such a situation what happens is that some 
essential consumer articles are exported. In 
fact, even in a period when the prices were 
rising rapidly, a number of essential 
commodities were exported in the name of 
earning foreign exchange and the export of 
sugar is one such example. I may point out 
here that an analysis made by the "Economic 
Times" Research Bureau suggests that the 
export of essential commodities may be form, 
ing or constituting as much as one-fourth of 
our total exports, one quarter of our total 
exports, and that too when the prices are 
rising in the country. This is something which, 
I think, ought to be taken note of. 

Then, Sir, the Government has failed to bring 
about or build up an efficient machinery for 
public distribution in order to see that the essen-
tial goods and commodities reach the people 
promptly and at suitable prices, at reasonably 
controlled prices. !    We have heard a lot of talk 
about it. 
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But, Sir, till date, no suitable machinery for 
public distribution has been built up in this 
country. I would like to say that one of the 
reasons for this is that powerful vested 
interests are involved and they do not allow 
you to build up such an efficient and such a 
necessary public distribution system because 
they are right within the coalition that is ruling 
the country and, Sir, it is like what the 
"London Times" put it very correctly: 

"You have in India a Board, a 
Company's Board, which ig ruiing the 
country over which presides, the 
Chairman, not the Prime Minister." 

So, Sir, I am identifying some 3r.^ of the 
Factors that are responsible for this so-called 
new strategy that you have adopted, that is, 
the philosophy of inflation for growth. And 
there is no doubt that you have adopted 
strategy of inflation. Whether there will be 
growth or not— that is a different matter 
altogether. Of course, I need not remind the 
House that the two biggest warriors against 
deficit financing this country has known were 
the present Prime Minister and the present 
Finance Minister. But today they are adopting 
that philosophy. In fact, j would like to submit 
that the actual deficit would be much more 
than what has been indicated by the Budget, 
because while indicating the deficit of over 
Rs. 1000 crores you have not taken into 
account the additional burden of Rs. 80 crores 
on the Exchequer to sanction another 
instalment of dearnesg allowances to Central 
Government employees and the con. cessions 
given to the sugar industry. You hav(5 also 
excluded the loss of revenue from withdrawal 
of th tax on bank interest. All these have not 
been tabtn into account. Therefore. the actual 
deficit, I would say, would, really be much 
more than what you have indicated in the 
Budget. 

I was reading a speech by the Deputy 
Chairman of the Planning Commission in 
support of the new philosophy in which he 
described two blessings; foreign exchange 
reserve and foodstocks. For neither of these 
you can take the credit. And for one of them at 
least you wiH be dependent on the rain goods. 
Therefore, just to bank on these two blessings 
in order t0 adopt your present policy of 
inflation for growth may turn out to be not 
only dangerous for yourselves but also 
disastrous for the country. And therein he 
doubts that you have imposed what I would 
call savage taxation—savage taxation on the 
people. In fact, I would like to go as far as 
saying that it is the biggest assault on the 
consumer and on the common man ever made 
in post-independent India, because you have 
raised the prices of virtually everything—5 per 
cent surcharge on the basic excise on all items, 
even consumer goods, general excise on items 
not elsewhere specified raised from the 
present 2 per cent to 5 per cent, blanket 5 per 
cent increase in basic excise on all items that 
you say will yield Rs. 229 crores, levy on 
power generation, levy on coal. Now, all these 
will lead to a spiral in prices. Though you say 
that levy here is small or the levy there is 
marginal, the cumulative effect of these levies 
will be a general rise in prices, because the 
end-result would be that all these levies an(i ali 
these imposts will be passed on to the people. 
You have departed from the policy that you 
said you would be adopting when the Jha 
Committee's Report comes in, and that is to 
reduce the burden of indirect taxation. On the 
other hand, you have gone in for such a heavy 
indirect taxation that has never been done in 
post-independent India. And on the other 
hand, instead of looking carefully into the 
question of direct taxation and reducing the 
burden, you have increased the burden for the 
common man. That is why I said that this has 
been a philosophy of transferring     resources      
from     the 
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unaffluent to the affluent. That is why I choose 
my words advisedly. 

Then, Sir, I would like to point out to  another 
very major  danger point. That is the public 
debt. The Government   is   becomin;      more   
and  more heavily indebted as a result of which 
there can be a danger of the Government going 
bank upt.   The  outstanding public  debt cf the 
Central Government is going to     rise   by    
4117 crores in 1978-79 i gainst the estimated 
rise of 2550 crore;.    It will be a total debt  of 
29420  crcres.    It  amounts  to an increase of 
60 per cent in the public debt in the next 3 or 4 
years.   Of course, the major   portion of this     
is the internal debt.    But    there is also going 
to be an in .Tease of 800 crores of rupees in the 
external debt. While I am on this ext-mal debt, 
I would like to ask why ym go on borrowing 
from  abroad     when  you  have   such bulging  
foreign      exchange   reserves. What is the 
need?   It seems that there is a certain race and 
delight in competitiveness   amon,:;     the  
various  departments of the    Government as to 
who   can  borrow  more from  foreign sources.    
You   have   such     huge  resources.    I  was  
"jading  only  y day or the day before yesterday 
that you are going t0 take huge loan for railway 
modernise tion.    You have all these massive     
ft'reign exchange  reserves.    And yet    you are 
going on rowing for eve -ything from others 
and adding to the   public debt. I say that if you 
ri0 not examine this question  of mounting     
public debt,  both internal and external, before 
it is too late, the Government    might collapse 
through bankruptcy.    I am not saying that  the     
Government  will  collapse. But I am pointing 
out the danger. 

Sir, time is short. I would like to mention 
one or two other things which are impor ant. I 
am talking about inflation because some of 
the hon. Members on the Treasury Benches 
do not seen ID be convinced that 

these levies will necessarily cause inflation. In 
fact, the Economic Department of the Ministry 
of Finance has said that they are confident that 
there is going to be no riss in prices. Of 
course, they do not seen to be reading the 
newspapers because the newspapers are 
reporting that the prices are already rising. Nor 
do they seem to go shopping in the markets. 
Otherwise they would know what is 
happening to the prices. I am taking the 
figures that are generally known to the 
economists in the economic language. The 
study of nearly 1650 public limited companies 
in the private corporate sector reveals that 
power and fuel expenditure accounts for 5.1 
per cent of the total value of production and 
there is every likelihood that this additional 
levy will hike the cost of power for the 
industrial sector by another 1 to 1.5 per cent of 
the total value of production. Even high 
priority industries such as iron and steel, non-
ferrous metals, etc. have not been left out from 
the purview of this levy. So the cost will find 
its way ultimately into the end prices charged 
from the consumer. I say today that within a 
year you will find the prices spiralling. Prices 
of all the things will be spiralling. 

There are one or two other things which I 
would  like to mention    because the time is 
short. I welcome the idea and the notion that in 
a country like India, there should h<   
emphasis on agricultural development.   
Nobody can disagree with that. In fact, in this 
House,  many  of us, year after year, whether in 
the previous  Government or this Government, 
have said that in a country like India, 
education, technology, industry and the whole    
complex of development must be    taken to the 
villages and made relevant to the needs of, the      
villagers.  But      I would like to add that it is 
totally a mechanical, artificial and wholly falla-
cious    discrimination    that    is    being made 
between industrial development and   
agricultural   development.       The two are 
absolutely inter-twined    and 
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inter-related. Can you have any industrial 
development in the country if agricultural 
development does not go forward? 
Conversely also, please tell me whether there 
can be any real agricultural development jn 
the country if there is no industrial 
development. Last year, industrial 
development slumped by ten per cent or more. 
There has to be integrated industrial and 
agricultural development. Only then can we 
tackle the problem of unemployment, the 
problem of poverty. But I do not see any 
design for that kind of integrated industrial 
and agricultural development. 

Then, Sir, I would like to say— though 
some of my friends on that side will disagree 
with me—purely as a student of the Indian 
society: Can you take Indian agriculture as 
one harmonious unit? What do you mean 
when you say that you are going to help the 
farmer. Certianly the first question that will 
arise is: Which farmer? I do not agree with the 
view, I do not agree in the sense that all that 
we have read about the Indian society goes 
against what is toeing said, that in the 
countryside there is only one kind of 
peasantry. I say, and it has also been pointed 
out by another colleague of mine, that no re-
structuring of the Indian society is possible 
without land reforms. Some land reforms have 
taken place. But that is not enough. They have 
not been thoroughgoing. And unless you 
break this socio-economic domination of the 
rich farmer over the poorer sections of the 
peasantry, it will not be possible for you to 
achieve the breakthrough in agricultural 
development. That does not mean that you 
should not put money into agriculture. Surely 
you can put. But certainly you must also look 
into and try to change the institutional 
bottlenecks, the institutional operations that 
are taking place in our society. (Time bell 
rings). Therefore, I would say that your whole 
Budget has left the surging incomes in the 
countryside totally out of purview. There is no 
effort to take 

whatever little money there is from those 
sections of the agricultural community who 
are capable of paying and who have money. 
And you are giving concessions there. So, you 
will be accentuating all the problems that you 
are having now in Bihar, in Uttar Pradesh and 
in the urban areas. Therefore, you are 
promoting the inequalities in the country-side 
through this strategy. You will not be able to 
meet the problems in the cities, but you will be 
promoting inequalities in the countryside 
through this policy. And the philosophy seems 
to be that the urban rich can pay as little or 
should pay as little as possible and the rural 
rich need not pay anything at all. I say, you 
take from those who are able to pay. And your 
whole budgetary, financial,, economic, 
institutional policy should be such as to take 
from those who are capable of paying for the 
development of those who are not capable of 
paying, namely the agricultural labourers, the 
Harijans and other weaker sections, the urban 
poor and so on and so forth. Finally, I would 
say that it is asking for the moon from the 
present Government. I am sorry to say this 
because the first function of a Government is 
to govern. And, unfortunately, the Janata 
coalition is not able to govern. There is 
disastrous deterioration of law and order. 
There is increasing oppression against the 
working class. There is no effort to promote 
harmonious industrial relations. There is 
increasing oppression on the agricultural 
labour and on the Harijans and other weaker 
classes. Unless you begin to pay attention to 
these fundamental problems of re-structing the 
Indian society, you are only tinkering with the 
problem and promoting capitalism under the 
signboard of socialism. But, I am happy to 
note that our hon. Finance Minister that way is 
frank enough to say that he is not a socialist 
and he does not believe in this nonsense. 
Thank you, Sir. 
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SHRI N. G. RANGA (Andhra Pradesh) : 

You follow the Hindi translation. Don't bring 
in the language question here. 

SHRI RAMANAND YADAV: I am not 
bringing in the language question here. But I 
have the right to say what I feel. 

SHRI SHRIMAN PRAFULLA GOSWAMI 
(Assam): People want bread and butter. They 
are not interested in language. Don't deceive 
the people. 

SHRI RAMANAND YADAV: You are 
deceiving more. You hear me first.   I am not 
disturbing you. 

SHRI U. R. KRISHNAN (Tamil Nadu): 
You can plead for spending money on all lang 
mges, n°t merely on Hindi. 
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' (Interruption) 



SHRI GOVINDRAO RAMCHANDRA 
MHAISEKAR (Maharashtra): Mr. Deputy 
Chairman, Sir, initially I would like to 
welcome the budget in toto mostly because it 
has given a new thrust for the first time in the 
economic policy, planning policy and 
financial policy of this country. 

[The Vice-Chairman (Shri U. K. 
Lakshmana Gowda) in the Chair] Sir, for the 
first time we find that emphasis has been laid 
on agriculture and allied sectors by providing 
more for agriculture, rural development and 
irrigation and also for area planning and 
employment. As one would find, a sum of Rs. 
20 crores has been provided in this budget. 
Therefore, Sir, I find that it is an attempt to 
strike a balance in future in the capital-in-
tensive industrial field and the labour 
intensive agricultural field. Sir, before I go 
into the details of the Budget I would like to 
point out why this policy is rational and 
logical because of the different situations that 
obtain today  when  the  Budget  starts. 

Some of these items have been pointed out 
in the Economic Survey of this year. The first 
thing is that the wholesale price index is 
lower compared to last year. I am aware of 
the negative side of this statement that I am 
making. 

SHRI YOGENDRA MAKWANA 
(Gujarat); What about the consumer price  
index? 

SHRI GOVINDRAO RAMCHANDRA 
MHAISEKAR: That is why I am saying I am 
aware about the negative side of the statement 
that I am making. 

The second is that the G.N.P., the Gross 
National Produce, is increasing by 5 per cent as 
against 1.6 per cent of 1976-77 and 4 per cent, 
average of the last four years. I do not say that it 
is a matter of complacency but it is a matter of 
satisfaction. I say that it is not a matter of 
complacency because in Pakistan the G.N.P. 
growth rate is 9.5 per cent, during 1977-78. I am 
making a special mention of this because in 
certain quarters a view is being expressed that 
this growth rate is not likely to be finally attain-!    
ed. 

Sir, I may draw the attention of this House, 
through you, to the appreciation of this growth 
rate in G.N.P. Even the ESCAP (Economic 
and Social Commission for Asia and Pacific) 
has shown its appreciation in its report which 
is being discussed at Bangkok. In this report it 
has been very clearly said,  and  I quote: — 

"That the high priority given by the new 
Government to agriculture and rural 
development and the emerging economic 
strategy has a pronounced labour intensive 
anti-poverty focus." 

In spite of the stress and strain the economy is 
showing stable trend though there is world 
recession in economy. 

Thirdly, the agricultural production is to 
reach 121 million ton mark. I know there is 
contribution of nature also in this. I may just 
point out that the backdrop which I have said 
is very rational for good take-off. Fourthly, 
the balance of payments is strong. Foreign 
exchange reserve! continue to increase. 

Here, again, there is a negative sid» [    to 
this, namely, the export rate   con- 
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tinues to be lesser ind the import rate growth 
is against the export rate. However, the 
foreign exchange reserves offer a very good 
cushion. In fact, Sir, I feel tl at the agricultural 
production in this country and the foreign 
exchange eserves are two very good cushio is 
for a rational take-off of the ecoromy in the 
Budget. Additional allocations for agriculture, 
irrigation and rui' 1 development are a very 
good featu e. But these two cushions have to 
le properly used. I would only submit that 
even in the highly industriallj developed 
countries inflation is gj owing. Unemploy-
ment is also increasing. Therefore, it is but 
necessary thj t we apply a different look, in 
fact, a different basic approach to the 
agricultural economy which is a major 
contributing factor in this country's economy. 

Sir, I feel that tiere is a great realization in 
the fisc al policy statement of the Finance Mir 
ister where he has said that concessic ns and 
subsidies without economic justification 
should be stopped in future. This is another 
sine qua non of I new approach to the 
problem. Sir, \obody has made a mention in 
this House that steps have been taken to 
abolish octroi, which was being discussel for 
a long time. Octroi is one such duty the 
establishment expenditure of which comes to 
50 per cent. Then fore, it is a welcome feature 
that t le Budget says that steps are being talen 
in order to approach the State Covernments to 
see that  octroi  is  abolished. 

Now, Sir, one important thing which I 
would like to su mit, and which I have been 
submitti ig in this House in the earlier General 
Budget discussions particularly, is ab iut the 
backward areas. Sir, it paired me very much to 
find that no statement had been made in the 
fiscal policy by the Finance Minister in this 
year's Budget, althogh there was a special 
mention about the backward areas in last 
year's fiscal policy statement of the Finance 
Minister. Last yeat, he had said that there was 
a yawnii g gap between the 

economy of the backward areas    and the 
economy of the developed areas. Therefore, as 
I said, it is very unfortunate  that  no  reference  
has     been made in this year's Budget to this. I 
feel there is a need to lay emphasis on this 
problem because  there is    a lot of confusion.   
The    words "backward areas" are used rh    
ambiguous and vague terms. Firstly, the 
distressed areas or the depressed areas which 
were  developed   initially  but      have gone 
sick and which require revitalisation  are also    
included    by     some people in these areas. 
Secondly, certain areas which are developing, 
which have  started   developing,   and   which 
require consolidation are also included in these 
areas.  I feel this vagueness has to go and the 
classification based on certain indices which 
the Planning Commission has once and for all 
decided has to be made, and the backward 
areas which very easily go    to show how  
these  indices   can  be  applied to them should 
be clearly identified.   Special programmes 
should be taken up, and amounts should be 
specifically earmarked for them.     I can tell 
you  some  of the  indices.   These are:  per 
capita income, per acre produce,  current 
consumption,     Railway lines and roads per 
IOO sq.    metres, employment    and    social    
amenities. These are the indices which will 
help us to identify what are the backward areas 
in this country.   In fact, Sir, the Planning 
Commission has in its    report in the past very 
clearly analysed 247 districts in this country is 
backward.  I, for example, come from     a 
revenue     division    in     Manarashtra where  
all the five  districts,      which were called the 
Marathwada districts, have  been  declared  to 
be    economically backward. Therefore, I say 
that special attention should be given    to 
these  areas.   I  find   only two  provisions  for      
backward areas in     this Budget—Rs.   14 
crores under the demands of the Ministry of 
Industry under A-2, page 26 for subsidy to 
new industrial units in selected backward 
areas; and another Rs. 45 crores for loans for 
credit co-operative societies in backward 
States. T feel much more 
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ought to have been done, and should be done. 
Schemes and amounts should have been 
specifically earmarked. In fact, I very 
reasonably feel that there must be a special 
cell in the Ministry of Finance and the 
Planning Commission to look after the 
development programmes, earmark the 
amounts for the States; not only this, they 
should also act as watch-dogs for the im-
plementation of these special programmes 
submitted by the Planning Commission or the 
Government of India. 

Now I come to another problem. Whether it 
is the green revolution or the white revolution 
that has to come through milk and milk 
products, I want to see that the achievements 
that are made and the targets that are achieved 
reach the lowest rung of the society. And, 
therefore, I feel that there is  a dire need to 
change it. 
SHRI     YOGENDRA    MAKWANA: What 
was the achievement. {Interruptions) 

SHRI GOVNDRAO RAM- 
CHANDRA MHAISEKAR: Please listen and 
then you will come to know. You are talking 
there and asking me in between what it is. 

I come to the dire need for changing the 
present set up of institutional and 
organisational structure ito the areas where 
these activities are to be taken up- Land 
reforms and measures for assistance to small 
farmers and labourers have to be extensive 
and intensive. So also steps have t0 be taken 
for the welfare of the Scheduled Castes, the 
Scheduled Tribes and other emonomically 
weaker sectioVis to see that they are involved 
in the economic activities and that they 
benefit from these activities. The nature of the 
schemes and the programmes will have to be 
revaluat-ed in relation to the objectives. Some 
schemes under all the Ministries will have to 
be dropped with reference to 

I the concessions and the subsidies that are 
offered they will have to be strengthened and 
some new schemes will have to be introduced. 

Sir, the Economic survey quite rightly 
points out that the price index of foodgrains 
has gone up by 8.9 per cent mostly because 
the pulses' price index has gone up by 36.5 per 
cent and because the oil price index and the 
oilseed price index have also go'ne up. The 
crop patterns in this country will have to be 
decided according t0 the needs and according 
to the demands of the society in order to see 
that we meet our needs and we achieve the 
targets that we set for ourselves. This fact 
about the rationalisation of the schemes and 
the programmes becomes inuch more clear if 
we see this year's budget. The total provision 
for the Piatt schemes is Rs. 11,649 crores, out 
of which Rs. 10.465 crores are to be spent on 
the continuing schemes. This shows how We 
get bogged down and entangled in the 
mechanism of procedures. Only Rs. 1,184 
crores are available for new schemes. It is 
because of this that very little could he 
provided and done for dry-land cultivation. 
Though the Finance Minister has specifically 
mentioned in his fiscal policy statement that 
sufficient attention for the development of 
dry-land farming will have to be given, I have 
to pofnt out that in the budget no provision has 
been made under the head. "Dry Land" at page 
38 under the schemes H. 2(3)(1) and H3(3)l. 
These two schemes have been mentioned but 
not a singly rupee has been allocated rn the 
Budget. It makes me to lay more emphasis on 
the rationalisation of the programmes and the 
schemes in terms of well-defined objectives 
and physical targets. 

Then, Sir, I come to the most important 
point and that is the deficit. Although it was 
estimated last year to be Rs. 84 crores, it came 
to be Rs. 975 crores, and this year it is to be 
Rs.  1034 crores.    It has been said 



237 Budget General [ 16 MAR. 1978 ]        1978-79—General 238 
Discussion. 

that much of thi would be made up by partly 
drawing from the foreign exchange reserve;, 
and for that purpose a bank consortium is t0 be 
formed according to the statement of the 
Finance Minister. Sir, I have a word of 
caution here. Last year also it was said in the 
Budget that Rs. 800 crores would be made up 
by drawing against the foreign excha ige 
reserves, but it has 'not been possible t0 do so. 
That will have to be done in terms 0f rupees, 
and, ther 'fore, I am saying that it is possible 
that this may cause inflation. 

A new economi j situation has resulted 
partly because of the fruitions of the previous 
Plans and partly because of the new economic 
priorities. These tw0 and the proposed 
massive Rs. 70,000-crore ''Sixth plaVi have 
changed its references, siphoning of money, 
new structures and reforms. The regulation of 
parallel economy due to black moi ey will 
make the economic task moie difficult for 
which all the programmes and the policies 
will require a nev look. Sir, my last 
submission is, we have been talking about 
universalisation of education and we have 
been talking about adult education. Those have 
been made practically obligatory under the 
Directive Principles of the Constitution of this 
country, i k'iow there has been a lot of 
discourse and s0 many debates have been, g' 
ing on in this country 'for last one 3 ear, that 
these two things should be -aken up on a prio-
rity basis. I wis 1 that much more provision 
Had bee 1 made under the heaj of Education 
1, particularly for these two activities. 
Knowing fully well that Educatio 1 is a State 
subject, I lay emphasis on this point. Thank 
you, Sir. 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): Mr. Pradhan, you 
can take about 12 minutes since you • party 
has not got much time. 

SHRI PATITPABAN PRADHAN 
(Orissa); Mr. Vice-Chairman, Sir, this     
incidentally     is     my     maiden 

speech, and I would like to start my maiden 
deliberations with a few observations which have 
been born out of experience of long standing with 
the working population. Although it is a welcome 
sign that the Finance Minister has had the widest 
possible consultation with many people on the 
Budget, yet I feel this is not enough. I feel that 
there should be a public debate with regard to the 
Budget before the Budget is presented. For that it 
would lead to less of this kind of exercise, I 
should say, mostly j a futile exercise, which 
means loss of time for this house of the 
Parliament also . . . 

SHRI NARASINGHA PRASAD j NANDA 
(Orissa): On a point of ! order. My hon. friend 
now made the point that there should be a public 
debate before the Budget is presented to 
Parliament. How can there be a public debate 
before the Budget is presented to Parliament? 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): Any-way, you 
have made your point. He has hardly much 
time. Mr. Pradhan, you please proceed. 

SHRI PATITPABAN PRADHAN: I say 
public debate and by public debate I do not 
mean that both groups should stand On a 
platform and speak on it. 1 mean, there must 
be public discussion and the public should be 
allowed to participate as to what is going to be 
the size of the Annual Plan, which sector 
should be taxed, in which areas there should be 
developmental priorities and which sector 
should get priority and which sector should 
not get priority during the year. I think there is 
no harm in having a debate because even in 
democratic countries like America they hold 
debates and even in totalitarian countries like 
China, they hold cte-bates. They hold a debate 
in some form or the other, but there is some 
kind of a debate before the presentation of the 
Budget. After all, the Budget is for the 
people, and it is the people  who are to 
implement  these 
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budgetary provisions. Unless we take the 
people into confidence, I think the very 
purpose of presenting the Budget will not be 
served. There may be some objection in some 
quarters that there may be a leakage of the 
Budget and things like that. But I ieel the 
Tndian Budget is the most innocent Budget in 
the context of international finance because it 
hardly affects any country. Probably the 
budget of countries like Russia and America 
does affect to some extent the world economy. 
Even there it is debated. So what is the harm 
if we have some kind of a debate in a country 
like India which is free and democratic? 
The next observation that I would like to make 
is that unfortunately we have been pursuing a 
legacy which is colonial in character. 
Previously the Budget used to be essentially a 
collection budget. The Budget is to be based 
on revenues. Now this is the Budget of a 
democratic country and it is time that we gave 
serious thought to the question of departing 
from the previous legacy. After all, the Budget 
is for the people, as I have already said. Here 
the 4 P.M. question of financial year ending 
comes. I feel in the present context the timings 
is ill-conceived. We present the Budget when 
most of the rural population is engaged in 
agricultural operations, particularly in the 
areas where we have rabi crop cultivation and 
all that. They hardly find time to participate 
either in the debate or in the post-Budgetary 
operations. Besides, we talk of the rural poor 
like marginal farmers, landless labourers, etc., 
yet, We fail to give them even the minimum 
available advantage. This is because after the 
Budget is passed during this time of the year, 
the bureaucracy takes ti-me to release 
finances; earliest it does by the end of April. 
This is the real time when the rural poor need 
some work engagement to subsist. Because of 
this difficulty, incidental t0 the presentation of 
the Budget, at this time of the 

year the bulk of the workers fail to get the 
work which they need it most. As a result, the 
village folk do not feel they are part and parcel 
of the country's Budget which has a direct 
relevance to the people. Therefore, my 
suggestion is you should present the Budget at 
a time when the rural folk can find time not 
only to think but also to work for it. After all, 
ours is no longer a collection of revenue 
Budget, as I have already said. This is the 
Budget of a developing economy meant to 
ameliorate the lot of the majority 0f the rural 
population. While deciding this we should 
also take into consideration these rural poor I 
mean the people who are exploited by 
absentee farmers and landlords because of 
lack of alternative avenues of employment. If 
rural development programmes are under-
taken simultaneously when agricultural 
operations also take place, then these peop]e 
will have some bargaining power and can 
demand at least a minimum wage, by which 
the very purpose of the minimum wage legis-
lation can also be served. Therefore, taking all 
this into consideration I feel the Budget 
should be presented on the last day of June 
and the 1st of July should mark the beginning 
of the financial year. In that case the bureau-
cracy will exercise on public finances at least 
whe'n the rural folk are not busy with affairs 
other than agricultural operations. That 
means, we will present the Budget during 
rains, and the development programmes 
should get going during winter and summer. 

Then the next observation I would like to 
make is about authority in expenditure, i have 
collected some statistics. According to an 
estimate between 1951 and 1976 over Rs. 
91,000 crores were raised by the Central and 
the State Governments as taxes from the 
people, out of which 80 per cent came from 
indirect taxes, that is, from everybody's 
pocket, including the farmers. Of this, Rs. 
36,000 crores were spent on maintaining the 
Government administration and the balance 
for growth.    Even in the present Budget 
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the same tendenc is noticed. That means, of 
every r mee raised by the Government from 
the poor tax-payer, it spends 42 paise on 
itself, which by all accounts is totally out of 
proportion t0 its usefulness. If we preach the 
people about austerity at ail levels, then I 
think we should do something about this kind 
of expenditure which is always o 1 the 
increase. 

Now, most of -ni - friends have mentioned, 
and mentioned critically, about the Budget as 
an inflationary Budget. The main plank t£ 
criticisms on the Budget has been with regard 
to its dependance on de;Lcit financing which 
would lead to inflation. But I feel that this 
Budget has been presented at a time when we 
are going to have our 'Sixth Five Year Plan. 
Always there is some lively controversy with 
regard to the rae of growth. But then the fact 
regains that we must have industrial g owth 
and we must have growth in B big way to 
sustain and ameliorate he down-trodden 
whose numbers a. e formidably large. Even 
here I feel our Finance Minister has been very 
cautious. It is really surprising that despite his 
cautious attitude, his Budget has become a 
subject-m;,tter of criticism. He has himself 
said that a good part out of the total of Rs. 
11,649 crores during 1978-79 would be spent 
on going schemes. This air ount comes to 
about Rs. 10,000 crores. That means many 
schemes initiated by the previous Government 
will be Sustained with this amount. Thi   also 
is a factor for bigger outlay. 

The striking fe-iture of this Budget is that 
our Finance Minister has tried to strike a 
balan -e, probably for the first time, between 
the three sectors of our economy. These are 
heavy investment sector mechanised goods 
sector and wage joods sector, i feel some kind 
of balance is there. But the real fact is that 
from the past experience we find that the 
constraints are there. Thos^ constraints being 
mostly in the sphere of administration must 
go because -with these constraints the 
gestation period 0f different   sec- 

tors is on the increase. The gestation period 0f 
these sectors must be reduced to the minimum 
and particularly with regard to the wage 
goods sector if the Government means busi-
ness with regard to fighting intiation. 
Considering the type 0f Budget that has been 
presented and the way allocations have been 
made if we become genuinely, cautious wuh 
regard to the wage goods sector, I feel we 
shall be able to contain inflation to the extent 
we desire. 

Then, there has been a criticism levelled 
with regard to the indirect taxes. Indirect 
taxation affects everybody. But I feel that at 
this stage oi our economy around which mostly 
depend oa this kind of taxation has to be made 
to raise revenue from the agricultural sector 
later on. This area does not deserve to be 
explored now. In order to raise revenue from 
the agricultural sector, I think a background 
has to be created and I must congratulate the 
Finance Minister that he has tried create a 
background in this Budget for future taxation 
from the agricultural sector, when it can afford 
to be taxed, through incentive to this sector for 
sustinance and growth. I find that the relief 
which has been given t° the agricultural sector 
is quite bona fide and genuine and I am sure 
that the agriculturists of the country would 
welcome and respond to it. Then, with regard 
to the wage goods sector, I think the return 
from this sector would be adequate and quick 
also. But, for that, we must galvanise our 
administrative machinery to make it work in 
such a manner that it becomes helpful and the 
machinery is helpful to ths sector. (Tme bell 
rings) Sir, only one or two points more are 
there. Now, Sir. emphasis has been put on the 
rural sector. If we really want to the rural 
sector to be effective, unless we change. Our 
attitude; I have my reservation. 

SHRI KALP NATH RAI:    Sir, the speech 
is not audible at all. 
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THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA); You proceed, Mr. 
Pradhan. 

SHRI PATITPABAN     PRADHAN: Now, 
Sir, I want t0 refer to the levies on coal and 
electricity.   This has also been the subject-
matter of    criticism and  justifiably  too,   to   
some  extent. Here, I want to suggest one thing    
to the Government and it is that in the present 
context it is necessary to tax this sector 
because the beneficiaries of the  investment   in  
this  sector should also  be  made to  pay  
something   for what they get.    When I justify 
this, I   want   to  make   a  request  to     the 
Finance Minister through you that ihe Coal  
India  Ltd.  should  be  asked  to open fair 
price shops at least in urban and semi-urban 
areas for the benefit of   genuine   consumers   
who   are   not affected by this increase. I think 
that would  help  the   consumers   and     by 
this    they can be    spared from    the hardship     
in     consequence  of   these levies. 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): I think you will 
have to wind up. 

SHRI PATITPABAN PRADHAN: I will do 
it, Sir. The next issue on which I would like to 
focus the attention of the House is the issue of 
regional imbalance. As my friend has already 
pointed out earlier, the question of regional 
imbalances has become a serious one and it 
has become a problem in this country. I come 
from an area where the cry of regional 
imbalance is at its peak. During the course of 
the last 30 years, we have seen only uneven 
growth of our economy and in keeping with 
that un. even growth, we have also been seeing 
only tardy development. In certain places, we 
face the problem of development and in some 
areas we face the problem of 
underdevelopment and we feel the pinch of it. 
So, a balance has to be created and I would 
request the honourable Finance Minister to 
give a serious thought to this question of 
regional imbalance. 

With these few words, Sir, I   wind up my 
speech. Thank you. 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): Yes, Mr. 
Bhagawati. You have to finish within 15 or 20 
minutes because three more speakers are there 
from your party. 

SHRI   B. C. BHAGWATI (Assam): Mr.  
Vice-Chairman, Sir, today; when I am coming 
to the end of my parliamentary  career,  I feel 
like     looking back and  assessing the situation     
as objectively as possible. I feel that the main 
objective of the Indian Revolution led by 
Mahatma Gandhi has not been fulfilled. That 
revolution meant to have a new society and a 
new eco. nomic order based on equally of all 
citizens   and   particularly   laid      emphasis on 
the concept of "Antodaya" that is, the last man 
should get    first preference. Unfortunately, that   
basic question has  not been given importance 
in formulating    our Plan    programmes. I 
recognise that in aff'these years  after 
independence     we    have made good 
progress.  No doubt about that.   We have laid 
the foundation of industrialisation in this 
country, parti, cularly on the basis of public 
sector industries. That is really very import, ant 
to have a new society. We   have made some 
progress    in    agriculture also. I do not want to 
go into details. I can only quote some figures 
which will describe the situation. The index of  
agricultural  productivity  increased from 94 in 
1965-66 to 124.8 in 1970-71. That shows  that  
some    improvement has been made. But as I 
have said, the inequality has grown, the 
disperity has widened and the problem    of 
unem. ployment,  disparity and high    prices 
could not be solved, resulting in great suffering 
for the wast number of people in this country. 
For this I do not hold this party or that party 
responsible. I think we all politicians—those 
who claim that we have something to do in 
public life—are responsible.    I feel that 
politics in this country    has degenerated  into  
election politics.   If we do not realise this basic 
thing,     I do not hope that we can really deliver 
the goods.  All of us are very   much concerned 
about certain political ad. 

243 Budget General [RAJYA SABHA]       1978-79—General        244 
Discussion 



245 Budget General [ 16 MAR. 1978 ] 1978-79—General 246 
Discussion 

vantages.  That i   unavoidable in po. lities.    
But I am afraid, we have forgotten the basic l 
lings which we have to fulfil, so that this 
country may rise, grow and get its rightful 
place in the comity of nations   When other 
people, other nations, ha e marched from ag-
riculture to indu, trialisation, from in-
dustrialisation  tc   super  industrialisation 
when some countries have built up,    or    are    
trying;    to    build    up, aerodromes     in     
;he     outer     space, we   in   this   country   
are   struggling to    tackle    the      basic    
problem    of two   square   meals a   day   for a 
vast number  of  our   jeople.   What a  tra-
gedy! It does not speak well of our 
intelligence; it does not sPeak well of our 
capacity. I do not know why this situation 
should be there, why should we have allowed 
this situation to con. tinue?    How   do   we  
justify  that  we have played our part?    I do 
not think that the people   hould excuse us.    1 
myself feel guiltj that it has not been possible 
for me to do much though I have  continued   
Io  be  a  Member of Parliament for a >retty 
long time. Sir, I think that    it is no    good 
having casual   discussion   on  this  budget   
or that budget.    Sonetimes I feel that it is a 
futile exercise.   We    have    not tried to 
tackle the basic issues. What is there in this bi 
dget?    It has no impact  on the  public  mind.    
There  is no direction.   I co not think anybody 
is serious about  tackling    the    basic 
problems of this country. How    long can you 
go on hi e this? Janata Party leaders talk mucl   
about freedom. But what sort of freedom are 
they thinking of?    I do noi know.    The    
capitalists and vested interests want freedom.   
They want to have freedom in business  and  
inc ustry.    What is the concept of freedem the 
Janata Party leaders have?    There might have 
been some restrictions during    emergency. 
But before emergency, all    sorts    of freedom  
was  very    much   there.   If freedom means 
closure of universities and disturbances here 
and there   and freedom from examinations, 
then that sort of freedom  vill be the cause of 
Tuin of this courtry.    But real free- 

dom is economic freedom. Real democracy is 
economic democracy. I do not find that the 
Janata Party is paying any attention towards 
ensuring economic freedom and economic 
democracy. They are trying to take shelter 
behind a slogan as if that slogan will please 
the people for all times to come. That slogan 
worked in a particular situation. The Congress 
lost the elections. But it is not going to satisfy 
the people. People's main problem is 
economic problem. Now, there is an agitation 
in Bihar. Even the books Jayaprakash Narayan 
are reported to have been burnt. These are 
symptems of a very deep malady. Very 
undesirable things have happened. But why 
have these things happened? We have tried to 
treat the symptoms and not the disease. We 
have not tried to root out the basic causes. 
That is why these things are happening. These 
things have happened in the past and these 
things will happen again. People will lose 
confidence in all political parties and all 
political leaders. I have no doubt that we have 
not risen to the occasion and we have not done 
things which may go to the root of the causes 
for which the people suffer in this country. 
Sir, I have seen two or three things in this 
budget. I would like to deal with them briefly. 
Firstly, the proposals for tax incentives will 
benefit the richer sections of people as higher 
the income bracket of an investor in equity 
share of a new industrial concern the larger his 
tax-benefit. There is no doubt about that. That 
will be against the policy of labour 
employment. That will be for employment of 
more capital. The Prime Minister has been 
saying that the Indian economy should be a 
low-cost economy. But how does he want to 
have a low cost economy. He has reduced the 
rate of interest and thereby he has made the 
capital cheap. He has made deposits 
unattractive. In this country, the capitalist also 
uses the institutionalised finances, the so-
cialised capital. They have no money. They 
only take    money from    banki 
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and cither financial institutions. They will 
get money cheap from banks. But the 
depositors will not get a reasonable 
interest on their deposits. The depositors 
suffer in another way also. There is a 
constant erosion in the rupee value. They 
suffer from that also. Again the interest is 
low. But the capitalist who uses that 
money gets it cheap and he earns more 
profit. Then, Sir, a levy has been put on 
coal and on electricity. The Prime 
Minister said that the economy will be 
made a low cost economy. How is he 
justified in making this statement? One 
thing does not reconcile with the other. 
Sir, they have always been saying that 
there should be labour-itensive industries. 
But the incentive has been given for the 
employment of more capital but not for 
the employment of more workers. There 
has been a shrinkage in employment in 
the textile, jute, tea and other traditional 
industries. Nothing has been done to stop 
this shrinkage in employment. And those 
people who want to have new industries, 
they can certainly invest more money 
with reduced rate of interest and introduce 
more sophisticated machineries. It is not 
conducive for employment of more 
workers. It has always been said by the 
Janata party leaders that they want labour-
intensive industries. But these two 
things—on the one hand encouraging 
capital intensity, and on the other talking 
of labour intensity do not reconcile. They 
say one thing and do something else. I am 
sorry. Sir, a whispering capaign has been 
carried on against the working class. It 
has been said from many platforms and 
also a hush hush campaign has been 
carried on that the workers in this country 
have got enough and now they must not 
make any more demands to increase their 
wages. As a matter of fact, in the public 
sector, the local management say that 
they can not do anything at all because 
there are some orders from above not to 
enter into any negotiations with trade 
unions to 

increase    the    wages.     Virtually     it 
means that there      has been a wage 
freeze.   Some of them said that    the 
Bhoothalingam Committee has    been set 
up and until and unless that Committee 
gives its report, it will not be possible to     
consider the wage     increase.    But, Sir, 
as you know; wages in this country     
even now are very, very low. It has not 
been possible to give wages  according to  
the    norms fixed  by the tri-partite 
Labour Conference so many years before 
in 1965. The  15th Indian Labour    
Conference decided certain norms to fix a 
need-based minimum wage.  Even after 
so many years, it has not been possible to 
give wages     on that basis.    Even then 
some people go on saying that the 
workers are getting     more    and more.   
Sir, a recent study on the income 
distribution in the context of inflation has 
shown that there is a fall in the wages and 
salaries of workers to the extent of 0.8 per 
cent.  So far as the agricultural workers 
are     concerned, there is a fall of 1.8 per 
cent in their wages.    And, during all 
these years from 1961 onwards, a study 
has revealed that there is only one    per 
cent rise in the real wages of factory 
workers.  This is the situation.  Their real 
wages have not increased because there is 
a    constant erosion in     the value of the 
rupee but even then   an atmosphere is  
sought  to be     created that the workers 
are better off    and when the workers     
make some    demands, they are at once 
told, look at the agricultural     workers,    
they    do not even get that much.  Is it 
justifiable to bring about divisions 
amongst the working classes by this sort 
of a propaganda   In the case of the   rural 
workers of course we have to see that they 
do get justice, social justice and economic 
justice. For that we are organising them.  
But that should    not mean that we set 
one section of workers against the other 
section of workers .   Workers as a class 
have been deprived of their legitimate 
benefits. That is why it is necessary that    
we all should think how their grievances 
can be redressed. 
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Sir, I would lik i to say that we have to tackle 
two major problems.    The problem of high 
prices and the problem of unemployment.  Who 
are    the people who are most badly affected by 
high  prices and     unemployment.       I 
personally know and a study has revealed   that   
inci lence   of   unemployment was the highest 
in the    lowest income group  ar d  economy of 
those people      who were    working      from 
morning till  nigl t  were really      unemployed 
becaust   their income     was the lowest.  Somi   
economists of   this country; top ecor omists, 
met in some meeting somewhi re in Kerala.   
They could not find oi t a proper definition of  
unemployed  parsons.    They  asked who are to 
be covered by the definition of the 
unemoloyed? Those    who do not get a job can 
certainly to be termed as unemployed.  But are 
who work for more thin eight hours a day and 
cannot even < ara sufficient money for two 
meals a   lay, are they unemployed?  They    a e 
confused.   As      a matter of fact, n any people 
"in    this country,  millions  of people  in      
this country, work hardest from morning to 
night and yet they cannot      earn enough 
income.   They also should be treated  as unemi 
loyed.  That is why this problem is a very 
menacing problem.   But what hive we done?   I 
had no mind to analjse the provisions of the 
Budget.    I w 11 only refer to   one thing there. 
You  wiH find that in this year's programme 
they have allocated very little amour t for new 
projects. Whatever money they have allocated 
will be only for  continuing   the    old schemes.    
Very snail amount is there for new schemes      
of the total      of Rs.  11,649 crore? to be spent 
on    the Plan during 1978-79, Rs.  10,465 
crores will be on continuing schemes    only the 
remainder beiig available for new starts.   Then 
how can they say    that unemployment wil be 
removed in ten years.  In their public speeches    
they say that the target has been fixed and 
within ten years unemployment   will be 
removed. On   he other hand,   you will see that 
the?   have not put    any money for new 
projects in this year's Budget, very little for the 
new    pro- 

jects. The number of unemployed persons is 
going up. It cannot be judged merely from 
what we see in the reports of employment 
exchanges. It can only be seen from the fact 
that the number of people living below the 
poverty line is increasing. That is why it is not 
very easy to understand the statement made by 
the Prime Minister when he says that he wants 
to solve this problem of un, employment 
within 10 years. As a matter 0f fact, the 
number of unemployed persons has gone up; it 
has increased under his regime, what to speak 
of the past. Sir, this problem of unemployment 
has hit the lowest most. If you go to a working 
class family in the tea estates, you will find 
that whereas previously, all the members of 
the family used to be employed, now only two 
members of that family are employed. Some 
of them are educaled but they have no 
employment and no jobs. It is a serious 
problem. 

Then I come to rising prices.   Who are the 
people affected by it? Not we so much; though 
we are also affected to some extent, but not so 
much. Only those who are below the poverty 
line are  affected the most.    The      public 
distribution system has been      intro, duced 
because of higfi prices.      But who are 
benefited by this public distribution  system?   
We  are  benefited. We are    able to get    
sugar at    controlled jprice.    But the person     
who needs  the  protection  most     does not 
get  sugar  at  controlled  price.      National 
Sample Survey has shown that small and 
marginal farmers have    to purchase cereals 
from the open market upto the extent of 50 per 
cent of their  requirement.  They  do    not  get 
anything from the public distribution centres. 
Even the agricultural workers who are the 
poorest sections of     the people in this 
country,    get no benefit from this system. All 
these things put unbearable burden on the 
poorest sections of the people.    During the 
election campaign,    I went    to a village, 
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where I talked to a villager and his words sail 
ring in my ears. He told me: "Whoever may 
come to power, what is that to me? Who will 
remove the load from my back? Members 
have changed; Ministers have changed ; 
parties have changed; but I am carrying my 
load on my back." That hurt me. I thought he 
was speaking but his true feelings. What 
justification have I to ask him io vote for me? 
I could not say anything. I think we have got 
to see how this basic issue  can be tackled. 

I do not want to go into details. Hon. 
friends speaking before me have gone deep 
into all these issues. I only want to say that 
time has come when we have got to tackle the 
national problems, basically. We have to 
change the structure of the society. If we 
cannot bring about a structural change in the 
society, if we cannot treat the disease itself, 
simply treating the symptoms will not cure 
the ills from which the society suffered. The 
main problem is unemployment in the sense 
as I have said before. We have to do 
something for own our social responsibility in 
this regard, the West Bengal Government has 
introduced a system of unemployment doles. I 
think it is being introduced in some other 
States as well. 

DR. V. P. DUTT: Kerala has introduced it. 

SHRI      B. C.      BHAGAWATI: 
Yes, and Maharashtra has also introduced in a 
different way. Why not introduce this system 
in the country as a whole? Everybody has the 
right to work. If we cannot give them the jobs, 
we are morally laiable to give them 
unemployment dole. We have responsibility 
to give them some income by way of bToles, 
subsidies, whatever you may call. We have to 
give them some money till we are able to 
provide them with some 

jobs, same work. This is very im 
portant. Sir, I would like to say—I 
have said this several times in this 
House as well as outside—that when 
we analyse the plan programmes, we 
have to analyse them from the em 
ployment point of view. For this, a 
watchdog institution is necessary. 
Now, there is no watchdog institution. 
Nobody is there to watch whether the 
Plan programmes have been formula 
ted with an eye on increasing the 
employment     opportunities. Many 
people, in their speeches, talk about 
unemployment. But while fo*rmulat-ing the 
Plan programmes, ihey forget about it. 
Therefore, I would suggest that, in the 
Ministries, in the Government, there should 
be some cell, some high-powered 
Commission, to see that the Plan programmes 
are formulated with a view to increasing the 
employment opportunities. For this, I think 
there should be a regular system of inspection 
and supervision. 

Sir I do not want to take much of your time. 
You have already asked me to stop. Once 
again, I would like to say that it is hightime 
that we go deep into the cause of the malady 
from which we suffer. This is not merely a 
party question. We have talked about party 
positions sufficent-ly. But as parties, we have 
failed. I hope the Janata Party will go into the 
problem and see how they can really 
contribute to heal the disease from which the 
people suffer. The Janata Party, so far, could 
not show any sign of grappling with the real 
issues. They are far from it. The Congress 
could not do it properly. This was because, at 
a particular stage, there was deviation; there 
was deviation from the right path. That is why 
the Congress also could not do what was 
expected of it. I feel the Congress could have 
done it. But there was this devia!ion. 
Otherwise, the Congress did very well. But in 
regard to the Janata Party, I do not know what 
their ideology is. I do not know the direction 
in which they are going. As yet, they have 
failed to crea:e any impact in the minds      of 
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the people. They are not able to say what their 
philo ophy is. They vaguely talk about 
Gandhian philosophy. I know w iat In this 
country the Gandhian phik soph; is much talk-
ed of, but not foi owea. I know that people 
who have uffered much from "poverty" want 
material upliftment. We seem to suffer from 
'mithyachar'. In the ancient da\ s, Bhagwan 
Shri Krishna had also to complain that the 
learned persoi s, at that time spoke words of w 
sdom, but suffered from 'mithyachar' from 
hypocrisy. Even today, we ere suffering from 
that. I would sug; est that we should not drag 
in the na ne of Gandhiji unnecessarily. I hope 
after some time, when there is a better climate 
a new generation wil] thing of him. Now, 
Schumacher has written that book 'Small is 
Beautiful'. So, I hope, it may not be in Iriia. 
But I believe, in some other coi ntries, 
somewhere, they will be adop ing the 
Gandhian philosophy as thei political concept. 
But I have doubts whether now here we have 
that mind, I have doubts. I am, in a way, t bit 
ashamed and cynical about it. ^ ou will excuse 
me for that. 

Sir, in conclusion, I would like to pay my 
respects .o you. I would also like to pay my 
respect and good wishes to all the other 
Members. 

THE VICE-CH URMAN (SHRI U. K. 
LAKSHMANA GOWDA): Thank you very 
m ich. I share your sentiments. 

SHRI V. C. KESAVA RAO 
(Andhra      Pradesh Mr.       Vice- 
Chairman, Sir, aftei a careful scrutiny of the 
Budget for tkig year I find that there is not 
much for the common man in the Budget. It is 
a fact that some allotments h;ve been made 
for agriculture and rural development, but I 
am afraid how these amounts will be able to 
reac 1 the rural people. For instance. presently 
the rural people,    especially     the    
agricultural 

labour form nearly 65 per cent of the 
population.    They  are      the      major 

! chunk of the people. What has this Janata 
Government done for them? This is their 
second Budget. They have been telling that 
the Janata Government means the government 
of people. How are they going to help the 
people? Which people are they going to help? 
Are they going to help the rich people or the 
poor people? No poor man thinks that the 
Janata Government is going to help them. 
That is reflected in the last elections. In the 
1977 elections people thought that the new 
party will be able .o do something for them. 
So, they voted for them, but now th'ey have 
learnt that the Janata Party is not going to do 
anything for them. Not only that, the richer 
classes are thinking that the Janata 
Government is at their back and it is doing 
everything for them. In villages the farmer has 
started crushing    the    agricultural      labour. 

    What is the condition of the agricultural 
labour today? They just work for three to four 
months in a year. For rest of the year they 
have to run from this place to that place to 
earn their wages. What are you going to do 
for them? Are you going to start some 
industries, small-scale industries to help them, 
to develop their economy or to encourage 
them to do something? What are you going to 
do? That is what I am asking. Leave aside the 
condition of the agricultural labour. What are 
you going to do in the field of the agriculture 
itself where i you say that a lot of money has 
been allotted. In my State, in most of the 
districts tobacco is grown. Look at the 
tobacco price. Nobody is there to purchase 
tobacco. There is the tobacco Board but it is 
helping the private people. The private people 
have been exploiting the tobacco growers. For 
one acre cultivation of tobacco they have to 
spend about Rs. 2000 to Rs. 3000 from the 
day they transplant tobacco sapplings. They 
have to put manure. Are you offering manure 
to the tobacco growers?    No. Recent- 
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ly, I came to know that even the imports of 
DDT and other pesticides has "been stopped.    
So, this year the    tobacco crop has been 
completely spoiled.     No pesticides have    
been gTven. The Government is in no way 
helpful to the farmers.   Not only pesticides, 
these tobacco growers want manu" res also.    
Mostly, they want sulphur and ammonia.    
What    is it that    the Government is      giving     
to      them? Hardly 30 kgs. per acre.   Unless 
50 to 60 kgs. are put in an acre, no    crop will 
come  out.  So,  they  get 30  kgs. from  the    
fair  price shops    and  the remaining 30  kgs.  
they get  in  black market.   The differential 
cost between the price fixed and the bteck 
market price is nearly Rs. 80.   So, at the rate of 
Rs. 120 they have to purchase ammonia and 
give it '.o the land so that they can get some 
crop.    Sir, another thing  is  that  these    
tobacco growers require coal.    What is the 
price      of coal?    It is Rs. 50 per tonne.    But 
at "what price does the farmer get coal? Rs. 
150.    Coal is not distributed through 
cooperative societies.    It is      not distributed     
by     Government     agencies.    The private 
persons and private agencies  gather some  
licences,  go to the coalfields and get tonnes of 
coal. And they get three times the profit. This is 
the   condition  of the tobacco growers.    And 
when the tobacco growers, with all these 
difficulties, grow tobacco, there is no body to 
purchase it.    STC      never    goes to them.    
The Tobacco  Board    never    helps    them. 
They have to depend upon the private traders.    
And the private traders are leeches.   They pay 
Rs. 2 per kilogram and get Rs. 23 per kilogram. 
You can understand  what   is   the     margin   
of profit  for  them.     If    one     starts     a 
tobacco trading company, within two years one 
can become a multi-millionaire.   We know that 
there are five or six companies which have got 
crores of rupees in black money.    They    do 
not know how to spend their money and  they  
are  killing     the      tobacco growers.    When 
the price is fixed, no trader or big company 
goes to the farmer to  purchase tobacco.    They 
stop 

purchasing it. Why? The farmers spend all the 
money for the sake of their land. They 
mortgage the jewellery of their wives and 
children with the banks to get money and 
produce tobacco. But nobody comes to their 
rescue. So in every district tobacco is lying 
there. The Board is not helping them and the 
big traders are not coming forward to purchase 
it. So when the farmer is in need, when he 
wants some money, they will come and offer a 
very low price. And the farmer has to part 
with his produce. So we can imagine the 
condition of the tobacco growers. 

The condition of the sugarcane growers is 
also like that. In U.P. today the ordinary 
firewood is selling at a price more than that of 
sugarcane. It is selling at double the sugarcane 
price. And what are they giving to the 
farmers? It is all lying there in the fields. 
Nobody is going to them. Nobody is helping 
them. Every time we are increasing the price 
of sugar. Recently, it has been increased by 15 
or 20 paise per kilogram. This will only help 
the industry. You are going to help the 
industry. You are going to encourage the big 
sugarcane industry. In what way are you 
helping these farmers? You are not helping the 
tobacco growers; you are not helping the 
sugarcane growers. You are helping only the 
industrialists and the big businessmen. This 
will not help the Janata Party to any extent. 
The Prime Minister said that within ten years 
he is going to remove unemployment. But 
what is the beginning. One year has passed. Is 
there any beginning? Have they started any-
thing? There is no beginning at all within this 
one year to remove unemployment and 
poverty. So in ten years we can imagine what 
will happen . That is why I say that unless you 
take up some constructive work, un-less you 
help the poor people who constitute a majority 
of the population, unless you remove 
unemployment, you will not be able to come 
into power next time. This wiH be the first and 
the last chance for the Janata Party. 
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I am telling you that people are al 
ready saying that they are for the 
rich and not for Ihe poor. In our 
country, there are more poor people 
than rich people. Rich people, rich 
businessmen m.a\ help you with 
money, but the votes you will never 
get unless you take up some plans to 
adequately de\ elop     economically 
these poor commur ities, Sir, they have 
presented a deficit Budget. But why a deficit 
budget whe 1 the Janata Government has 
inherited lot of foreign exchange reserve? 
With great difficulty we could sa\ e some 
foreign exchange. But th s Government is 
draining it out. And in two or three years we 
will be r owhere and will be paupers not 
being able to purchase anything from other 
countries. 

Sir, we are also selling away our gold 
reserves. What is the use of selling the gold? 
We are not having so much gold as to stil it 
away. But we have got some go d in reserve. 
That is our only asset. It is the country's asset 
and we have to depend upon it, otherwise 
nobody   vill try to help us. 

Then I come to some State problems. The 
first is the Vizag steel plant. This steel plant 
was started some ten years bac k. But so far 
nothing has been done. Ministries come and 
go but steel has not been produced there. We 
!iave got everything there. We have goi coal. 
We have got dolomite. We have got 
manganese and everything necess; ry for the 
steel plant. We have % jt lot of iron ore. But 
nobody think:   of it. 

Minister promises that he will do 
something. Nornally they acquire thousands 
of acres of land and spend lakhs of rupees bit 
project work never begins. Unles you do 
something it is no use. E1 erything is cheap 
there. There is n< difficulty for anything 
there. Vizaj ls a proper place for a steel plant. 
1 think this Government will come foi ward 
to allot some money for the ste>l plant. 

Sir, another thing is Nagarjunasagar 
project. Th 1 project was started in 1956. No 
less a person than Prime Minister Jawaharlal 
Nehru laid   the  foundation  of  this   project. 
2104 RS—9. 

In 1956 it was started but only th( dam has 
been completed now. Canals have not been 
completed. What is the use? Unless canals 
are completed and water is given people will 
not .be able to cultivate their land. We  expect  
some  few  lakhs of acres will be irrigated by 
the waters of Nagarjunasagar. I request the 
Government to spend more money for this 
Nagarjunasagar Dam to dig canals.    It will 
be useful to farmers, especially to the dry 
areas of Guntur, Ongole and Nellore. They 
will produce more and if the project is fully 
developed you need not import any food. Our 
cultivators are the best in the country. They 
can produce anything, any amount of 
foodgrains, if you give them water and other 
facilities. So I request this Government to see 
to it that the Nagarjunasagar project is 
completed as early as possible. 

Sir, there was another project for the 
supply of drinking water to Madras from the 
Krishna river. Till now only talk has been 
there. So far nothing has been done. People of 
Madras have been suffering for want of 
drinking water for many    years.     There was     
a     pro- | posal to give some drinking water 
from krishna. This is not a project which can 
be taken up by one State or the other. Madras 
and Andhra Pradesh combined cannot 
complete it. Unless the Centre comes forward 
and does something we will not be able to 
save the city of   Madras.   So   the   Central   
Govern- I ment should come forward to allot 
some funds for  this project, 
5 P.M. 

Another thing is electric power. In Andhra 
Pradesh the rate for electric power is 75 paise 
per unit, whereas in Delhi we pay only 25 
paise per unit. So in Andhra Pradesh people 
are paying three times more for electricity. 
Why? Because there is no aid coming from 
the Central Government.    Even 'the Rural 
Electrifica- tion Department is not able to get 
many schemes sanctioned. They sent 16 
schemes but got only 5 sanctioned. 1    So in 
villages there is no electricity. 
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electrifying the villages. And if there is any 
electricity in the main village, noboy thinks of 
electrifying the Harijan wada because for that 
they want some money from the Central 
Government. There are many Scheduled 
Castes and Scheduled Tribes people living in 
the villages. Everybody else enjoys tfie 
benefits of electricity, but not they. It is 
necessary that the Government should think of 
doing something for electrifying Harijan 
wadas. Especially for rural electrification, 
more money should be spent. 

Then another thing is a super thermal 
power station. The talk is there for the past 
five to ten years where to fix up a super 
thermal power station. Andhra Pradesh has 
got every possibility of having a super 
thermal power station. In Kothagudam and 
Ramagundem coal is there which is a vital 
thing for producing thermal power. But, what 
have you done? So far no.hing. The work is 
not completed. Every time the State 
Government says that they are short of 
electricity and they must have this super 
thermal power station. The Central 
Government was thinking of having a super 
thermal power station in the South. It does not 
mean anywhere in the South. It means a place 
where you can get coal, where it is easy t0 
produce thermal power. When you think of 
starting this project in Andhra Pradesh, it is 
not going to benefit Andhra Pradesh alone. If 
you start it at Ramagundem! power is going to 
be supplied to every State. It will go to 
Karnataka. It wiH go" to Kerala. It will go to 
Madras. It will go to Maharashtra. We are 
asking for this project only because we have 
got everything cheap there and we can 
produce it easily. 

One small point regarding the National 
Highways. Andhra Pradesh has got 2340 
kms. of National Highways, but n°t even a 
single yard of a new road has been built 
since, 1947. All  theser  roads   had   been   
construc- 

ted before 1947. After Independence, not even a 
yard of road has been j built. For sO many years 
our State Government has been asking the Centre 
to extend the National Highways. Take National 
Highway No. 9, It is already there from 
Hyderabad to Vijayawada. But from Vijayawada 
to Machlipatnam, a distance of 42 miles, there is 
no road. Even now, the State Highway is 
perfectly very good, but there is a heavy load of 
traffic on this road. So they have been asking for 
so many years to build up a road for those 42 
miles and add it to the National Highway. But 
they never did it. 

Another thing is with regard to the repairs. 
THE VICE-CHAIRMAN (SHRI U. K. 

LAKSHAMANA GOWDA): I think you will 
have to wind up now. 

SHRI V. C. KESAVA RAO; I may tell you 
that my place is on the National Highway. The 
road between Guntur and Ongole, a distance 
of about 70 miles, is not properly repaired. 
Nobody knows how much money is being 
spent for the National Highway. What is the 
amount that we are spending on it and what 
are we doing there? What is the Central 
Government doing about it? Whether you are 
spending the money or not, the road is worse 
than a kutcha road. A car will not go on it. It 
goes by the side of the road, not on the road, t 
cannot go on the road. 

THE VICE-CHAIRMAN (SHRl U. K. 
LAKSHMANA GOWDA): Mr. Kesava  Rao,  
kindly  wind  up. 

SHRI V. C. KESAVA RAO: Just one 
minute, Sir. Sir, we have been collecting a lot 
of money on petrol. A central road fund is 
there. What are you going to do with that? Are 
you spending the money or not? Why do you 
not spend the money on construction of new 
roads and repairing of the old roads which are 
worst maintained. I want to ask the Gov-
ernment what they are doing with the money.    
In  1967 Transport    and 
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the Shipping Min ster was approached for 
some gr int for the coastal road. We have n.. 
coastal road from Vishakhapatnam t0 Madras. 
The fishermen in the irea catch the fish and 
send them to the towns. As no roads are there, 
the richer people, the traders exploii them. 
They give them some mone,- and hundreds of 
rupees they earn. If there is a road, they can 
carry fish to the towns. They can send to othei 
cities like Calcutta, Madras anc Delhi. But 
there are no roads. On i coastal road from 
Madras to Vishakhapatnam, parallel to the 
highway I<o. 5 is very essential and should" 
be built with the Central road fund to help the 
backward people like the fishermen. 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): Please wind up, 
Mr. Ke-'ava Ra0 because  other Members aie 
also there" io speak. 

SHRI V. C. KESAVA RAO: Just one 
point, Sir. f the Janata Government wants to 
help the rural people and especial!" the 
Scheduled Castes, the Scheduled Tribes and 
the backward classes people, it should give 
more money io the Khadi Board. They are 
doing ; very gcod work. They can start some 
cottage industries. Where there is no work for 
the agricultural L.bour, they will be able to 
start soma small cottage industries. They c, n 
get some money on which they cm fall back 
upon. Thank you very i lueh. 

THE VICE-CH/ IRMAN: (SHRI U. K. 
LAKSHMANA GOWDA): Mr. E. R. 
Krishnan, the nterpreter is there. You have 
got to take hardly five minutes. You hi ve to 
wind up in five minutes because your party 
has consumed ah the time available to it. 

*SHRI E. R. KRISHNAN (Tamil Nadu); 
Mr. Vice-Chairman, I rise to say a few words 
in the 1978-79 Budget presented to the 
House by our Finance  Minister.     In     his      
Budget 

♦English   tranls; tion  of  the   speech 
delivered in Tar il. 

speech, the Finance Minister has claimed that 
his proposals are intended to give a practical 
shape to some of the broad objectives of the 
Sixth Five Year Plan, which comes into force 
from 1st April, 1978. Even while the 
framework of the Sixth Plan is not yet ready, 
I wonder how the wizard of our Finance 
Minister has prepared his budget proposals 
for the first year of the sixth Plan. The broad 
objectives sought to be achieved through this 
Budget are: eradication of unemployment, 
provision of basic and primary services like 
drinking water and medical and health care to 
40 per cent of our population in the lowest 
income'group and significant reduction in trie 
widening disparities of income and wealth. 

The tax burden of this budget is of the 
order of Rs. 550 crores, as a result of which 
the prices of cloth, kerosene, sugar, tea, 
matches—in fact all essential commodities—
would go up. On account of the levy on pri-
mary fuels like coal and electricity, the prices 
of end products would definitely hike up. You 
add to this the huge budget deficit of Rs. 
1050 crores. Is there any doubt that the poor 
will be further bled? Shri Patel himself says 
that the daily income of 20 crores of people 
in our country is 25 paise. But he himself, 
through his budget proposals, wants to reduce 
it to 20 paise. 

The World Bank Model of Integrated Rural 
Development was introduced in 20 backward 
districts with an allotment of Rs. 20 crores. In 
1977-78 a meagre sum of Rs. 8 crores was 
provided. In this Budget there is no mention 
about it. But in the first year of the Sixth 
Plan, a provision of Rs. 20 crores has been 
made for formulating Block Level Plans. I 
want to know to which kind of eyewash this 
"belongs. I am sure that this will aggrate rural 
unemployment. 

Compare with this the concessions that 
have been offered to the indus- 
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trialists in this Budget. The Industrial Policy 
0f the Janata Government invokes the laudable 
ideal that the Big Business would not get assis-
tance from public funds. But through this 
Budget, there is reduction in the Customs 
Duty for importing capital equipment. The 
Finance Minister has assure^ that they would 
get assistance from Consortium Bank from 
the accumulated foreign exchange reserves. 
The Reserve Bank has announced reduction in 
lending rates for them. As on 31st December, 
77 the arrears of income tax and corporation 
tax were Rs. 1008 crores. The Janata 
Government has not announced any steps for 
recovering the arrears from the industrialists. 
In 1976-77 the external debt was Rs. 8976 
crores and in 1977-78 it has gone up to Rs. 
9809 crores. I would like to know the reasons 
for this phenomenal increase of 9 per cent in 
our External debt in one year. Last year the 
Janata Government allowed the import of 
watches and this year import of gold. Who is 
going to benefit from these things—not the 
poor by any stretch of imagination. This 
Budget will further widen the disparity 
between'{he rich and the poor. There will not 
be any significant reduction as is being 
claimed by the Finance Minister. 

While I welcome the Finance Minister's 
statement that in 1978-79 the State Plans 
would receive more money than the Central 
Plans, I am not sure how far the State Plans 
will be successfully implemented within the 
framework of existing Centre-State Financial 
Relations. The Tamil Nadu Government 
wanted'Rs. 130 crores for Cyclone Relief. The 
Centre condescended to give Rs. 30 crores 
and that too as advance plan assistance. S0 
even the nature's fury has been brought within 
the authoritarian framework of the Planning 
Commission. The divisible pool of Central 
Excise was brought down from  40 per  cent 
to  20  per cent by 

the successive Finance Commissions. Under 
Article 269 the tax on passenger fare must go 
to the States. But the Centre has abolished the 
tax on passenger fare, depriving the States of 
their revenue. The income tax paid by the 
companies was in the divisible pool. In 1959 
this was treated as Corporate Tax, and the 
States were denied their revenue. Till 1968-69 
there was no share for the States from the 
advance collection of Income tax. The 
surcharge on Income tax is not shared with the 
States. While H is fluctuating, the additional 
excise duty which belongs entirely to the 
States is remaining static. The auxiliary duties 
of excise are increased. Slowly and steadily 
the States are being fleeced. In these circums-
tances how do you expeet the States to 
successfully execute their plans? 

The Janata Party is a party of 4 political 
groups. It is a party of different hues and 
varying voices. I wish that the Janata Party 
Government continues without getting broken 
by its own burden. I want that the Janata Party 
Government at the Centre as also in the States 
should have co-ordinated economy policy for 
the well-being of the people. It is also a fact 
that in some States other political parties are 
in power. The Centre should adopt a flexible, 
give and take policy in tackling issues with 
State Governments run by opposing political 
parties. Then only democracy will take deep 
roots in the country. I regret to point out that 
the Centre has levied a tax on electricity 
which is in the State sphere. This is in fact 
usurping the State revenues. The Tamil Nadu 
Chief Minister has demanded the withdrawal 
of this levy on electricity and he has always 
forwarded to this effect a Resolution passed 
unanimously by all the parties in the State 
Assembly. The goal of national integration 
will not be as elusive as an eel, if the Central 
Government shares its powers with the State 
Governments. 
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Sir, the restrictions on advertisements will 
adversely affect the interests of small ne -
vspapers, small industries and also tourism. I 
appeal to the hon. Minis er to repeal this 
restriction  on  advertisement. 

Sir, before I conclude, I would like to point 
out a wther regrettable thing. It was 
aniounced that the Postal Department will 
issue a commemorative stamp t0 celebrate the 
Centenary of Thai .thai Periar Ramaswamy 
Naicker, who was the foremost patriot of tie 
country, who propagated the ideas of 
Mahatma Gandhi, who sacrificed his life for 
the cause of establishing a classless society 
and casteless society, who till his last breath 
at the age of 96 worked ceaselessly fo ' the 
good of the common people. I have heard that 
there is some re- hinking about the special 
stamp to 1 2 -issued. I appeal to the hon. 
Finan, e Minister that he should prevail ov. r 
his colleague in the Government and ensure 
the issuance of the special stamp to honour 
one of tht greatest sons of India. 

Before I conclude. I would suggest that a 
T.V. Relay Boos.er Station should be 
established at Yercaud which is at a he ght .0f 
4500 ft. so that Salem Distric:, Dharmapuri 
District, Coimbaton, Triuchirappali, Tanjore, 
South A-cot and Nilgiris district would ha\ ? 
Television facilities. 

As I have fo conclude for want of time, I 
would on y hastily refer to the economic 
necessity of Tamil Nadu for Sethu 
Samudrarr. Project, which is being talked 
arjout for decades now. 

With  these won s  I  conclude. 

PROF. D. P. CIATTOPADHYAYA (West 
Bengal): Mr. Vice-Chairman, I oppose this 
Budget primarily because of its nature, as 
some of the distinguished colleagues }f mine 
have point- 

ed out very sharply. It is a directionless 
Budget; it is a characterless Budget. It has 
been a pro-kilak Budget prepared by a 
capitalist under the conflicting pressures of 
the traders' lobby and also aggressive kulaks, 
prepared by very badly cornered socialists 
aVid helpless Gandhians. Therefore, the 
Budget does not give any definite shape Or 
direction. There is no focus of attention in it. 
But I do not like t0 deal with the different as-
pects. I would confine myself only to a few 
points. A Budget ca'nnot have a shape, cannot 
have a character or direction, if there are five 
Finance Ministers preparing one Budget. The 
Prime Minister himself is pronouncing-—and 
he has every right to—on financial matters. 
The Home Minister is pronouncing on 
financial matters. The Industry Minister is 
styled as a Finance Minister. The Commerce 
Minister is als0 issuing policy statements. And 
the Steel Minister is also deciding basic 
economic and financial matters from his 
Ministry. So, the other day also I said, it is a 
poly-headed, penta-head-ed, creature having 
five heads and different types of thinking. As 
a re_ sult of it, there, is only confusion and no 
coherent policy direction. It has been said 
always that this is a Budget oriented towards 
rural peasantry and development of village 
a"nd small-scale industries. If you take the 
trouble to look into the Budgets of the last 
three or four years you will find, Plan 
allocation for rural and village sectors was of 
the order of something like 36 per cent in 
1975-76; in 1976-77 it was something like 38 
per cent, and it w

as perhaps nearly 40 per cefrt 
this year. And the computation is very clever. 
At least for once the honourable Home 
Minister has been very right in criticising it 
that under the guise of different heads you 
have deceptively shown that enough has been 
allocated for rural attd deve'op-ment sectors. 
This is, however, buttressed by the fact that 
almost all the money has been allocated for 
the on-going projects. Therefore, they could 
not do much about it.   it is one 

 



[Prof. D. P. Chattopadhyaya] thing to say 
that 'we could no; do much about it because 
we have to carry on the on-going schemes', 
but it is quitt; another thing to say that this is 
a 'new orientation and a new direction. 
Nothing of tnat sort. At least facts and figures 
do not bear it out. 

I am very much amused to find in the 
Budget Speech of the hon. Finance Minister a 
reference to the village sector, rural sector and 
many other things. But there is not even a 
one-sentence mention about the poor rural 
peasant. Not even one sentence on the poor 
rural peasant. They have referred to farmers. 
Yes. But 'farmers' has been funnily defined by 
the Janata Government. The rich farmer is a 
farmer. A landless peasant is also a farmer. 
Both the tiger and the deer, the eater and. the 
eaten, are clubbed together. Therefore, the 
allocation shown thereunder will be eaten 
away by the tiger together with the deer. 
What sort of funny things are done by the 
Janata Sarkar should be seriously pondered 
over by those responsible leaders of that Party 
who want the people to believe that they are 
trying to bring about a new orientation. 

The figures are somewhat like this. Fifty 
per cent of the rich farmers are controlling 65 
per cent of the land available in the country. 
The percentage for landless peasants has risen 
from 18 to 25. It is no use saying that this has 
happened during our time. These are basic 
issues. At least on basic issues, let us not play 
about words. Let us aSree o'n these basic 
issues. We should not be fussy about facts 
and we should not distort truth just to lure 
public opinion this way or that way. This is 
the basic thing that Shri Bhagawati was 
mentioning at the end of his distinguished 
career here. It is a question of making a basic, 
structural chance in the economy. 1 am very 
grateful to the hon. Finance Minister  for     
referring     to 

broad-based demands in paragraph 13. i He 
refers to the generation of more Droad-based 
demand. If somebody-asks me as to what is the 
mam malady of this economy. I would say that it 
"is lack of broad-based demand or, in other 
words, dangerous erosion in the purchasing 
power of the people. Seventy per cent of the 
people living below the poverty line do not have 
the purchasing power. Where is Ihe question of 
producing more? What do you produce? For 
whom do you produce? The hon. Finance 
Minister refers to more broad-based demand or, I 
should sayi effective demand. This dema'ad 
should be backed by capacity to pay. Landless 
peasants are increasing in numbers and becoming 
poorer and poorer. What is the use of opening 
more village industries? If you produce, who 
wiH purchase what you produce? 

Then, we should bear in mind that hidde'ii 
subsidies are given to the richer farmers. It 
has been very cautiously and very 
characteristically admitted by the hpn. 
Finance Minister. This you can see in 
paragraph 24, page 7, where he has said that 
the policy 0i pricing fertiliser involves subsidy 
from the Central Budget which is much more 
than revenue from import and excise duty o'n 
fertiliser. This is tiger's share in the farmers' 
lobby. This is not for the poor deers landless 
peasants. But I must thank the officials 
responsible for preparing the Economic 
Survey because there I find elements of truth. 
On page 9, paragraph 23.4, the Economic 
Survey state: 

"There is increasing pressure that 
fertilisers should be provided at prices 
below cost. Already irrigation water is 
being made available in many States at 
prices which do not even cover the cost of 
maintenance and repair let alone the in-
terest charges on funds used in the 
construction of irrigation projects. Such 
concessions are certainly not the right 
policy in an economy like ours in which 
resources are so scarce.   Resources used in 
the deve- 
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lopment process t iould yield a return 
which can tnen be sued for financing 
further investment in the economy, 
particularly for the Benefit of these hithe to 
untouched by the development    >rocess" 

Sir, who are the 1 ntouched people? The 
poor peasants. Now, where has this Budget 
deviate 1 from the previous one? It is irecisely 
in this sector. In the next five years, they 
propose to bring un ier cultivation an 
additional 17 millio':: hectares, if this analysis 
by the distinguished officials is true—I think 
it i true and I have reason to believe tl at it is 
true because the document is an authoritative 
document—and if ; n additional 17 •million 
hectares art brought under cultivation a'nd if 
the policy remains unchanged, then it i1 the 
tiger's share and it is the rich farmers' share 
and it is the kulak lobb; which will be 
satisfied. Sir, I find ome sentences in the 
Budget speech af the honourable Finance 
Minister aid I find such words, "I am satisfied, 
I have additional reasons for satisfaction," and 
words of this type. I wonder what could be the 
reason for this satisfaction. The prices ar 2 
going up. The wholesale prices are going up. 
What do we do with the Wholesale Price 
Index? It is the Consumer Price Index that the 
peop'e are concerned about. The gap be'ween 
the Wholesale Price Index a id the Consumer 
Price Index is everj body's knowledge and the 
everybody who goes to the market knows 
what it is and this gap between the Whole ale 
Price Index and the Consumer price Index is 
the cause for delight for the traders and that is 
why the traders' lobby has reason to be happy 
;lbout this Budget. 

Sir, the unearned income of the rich 
peasants is going up. But, proportionate to that 
income, there is nothing. How couLl this 
economy be restructured unless we do 
something about it? Sir, th{ Raj Committee 
looked into the mal ter and it pointed out that 
the agricutural sector should be taxed 
properly.    But. I am afraid. 

this is 'not being done which is contrary to the 
policy of the Janata Party economists, 
because they have said—and you may also 
recall that— that the people of the country 
have to accept the burden of higher taxation 
needed for investment in the future. The 
people who are to bear the burden are the rich 
peasants? Don't try to protect them under a 
very convenient and ambiguous, deliberately 
made ambiguous, definition of farmer. They 
have also said—it is the second Janata policy 
and I am quoting from page 18 of the Budget 
speech 0f the Finance Minister—that their 
policy must simultaneously aim at 
redistributive justice and must take into 
consideration the capacity to pay. But those 
who have the capacity to Pay have been 
allowed not to pay. Therefore, if an additional 
17 million hectares would be brought under 
cultivation and if the policy remains 
unchanged and if the policy remains what it is 
and if the practice remains what it had been, 
then it will be nothing but transfer of 
resources from the poor to the affluent. Now, 
Sir, this is not perhaps what the policy makers 
intended. 

Now,  the rural banks  are forming capital.    
But the capital is not being used in the rural 
areas and it    migrates to the urban areas 
because the rural people have not the capacity 
to invest them.    So, it is a very curious 
paradox that capital is formed in the rural  
areas,  but  it migrates to     the urban areas 
where it is used.    Therefore, policy guidelines 
should be there so that the capital that is 
formed in the rural areas, at ].east a definite or 
a major  part of it,   is used in    the rural areas.    
I think I  am only expressing mv pious wish 
that it should be there.     But  I would also like 
to say that  unless the necessary conditions are 
created there and unless the infractructure  
facilities  are provided, this cannot be done  
and  this    pious wish will not help and the 
capital that is   formed   there  will   not   be      
used there    itself.    That    sort   of   condition    
should    be    created,    othewise what     we   
hear  these   days  is   even 
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dangerous. Sir, in the fiftees the tenure system 
in middle peasantry has been abolished but 
land reforms have not been undertaken. Sir, 
the basic question is that if you want to bring 
about structural changes in our economy, if 
you want to make, what the hon. Minister 
wantsi an effective demand broad-based, then 
what is legislated upon should be 
implemented and these poor people should be 
helped effectively by the State Government or 
local Government. But instead, we hear of 
upward revisions of land ceilings. This is a 
dangerous thing, Sir. We know from Japan's 
experiments and from others that from the 
production point of view, small holdings can 
yield a lot. And from the per acre point of 
view, our performance is not very interesting. 
Therefore, any talk of upward revision of land 
ceilings will create fire because already you 
have been hearing 0n the floor of this House 
and seeing the Press reports that the Harijans, 
Girijans and Adivasis are perplexed, and a 
deeper economic reason now is that in ihe 
changed circumstances of the Janata 
Government, some people, rich farmers, are 
feeling emboldoned to snatch back the lands 
already distributed. These things should be  
looked  into. 

Sir, I remember, in 1969 we organised in 
Jadavpur University a seminar on land reforms 
and Jayaprakashji was called there. I called on 
him and told him, among others, that the 
'Bhoodan Movement' would not be successful. 
With his copious statistics and very 
convincing arguments, he tried to make the 
point that it will be. But by 1974, a 
disillusioned J. P. told that the 'Bhoodan 
Movement' and voluntary land reforms had 
not yielded the results he expected of them. 
And in 1971, I remember, Mrs. Gandhi said 
that if we could n^t bring about a change in a 
peaceful wav that would come in another way; 
obviously she meant—but left it unsaid—in a 
bloody and revolutionary way. Now, Sir, we 
do not see the revolution around the porner, 
but we find a lot of confusion, 

I a lot of tension, a lot of conflict which may 
engulf us. What happened in Bihar the othre 
day which has been under-reported in the 
press, may take a very serious form 
tomorrow; it is not unrelated from the 
movements of suppressions, exploitations 
and, therefore, possible exPl°si°ns in the 
village areas. 

I   have   some   suggestions  for     the 
Minister's  consideration.     Agriculture should 
be brought on the Concurrent List.    This is 
what we tried, but we could not do it.   Where 
we failed, we wish the Janata Government to 
succeed.   And there should be a policy of co-
ordination    and more    finances to State 
Governments,    gh", I was looking into  the 
big dump  of figures.     I find that only Rs. 20 
crores have been allotted      for     Block      
Development Plans.  This is in paragraph 3 of 
this document. This is the allotment made for   
rural   development.   Elsewhere   I find in the 
Budget that for land    reforms there are    Rs.   
17.50      crores. This really is once   more a 
confirmation of the fact that they are following 
only on-going projects.  And    the new 
projects they are talking of, are for  public   
consumption,   for       image building, but not 
for implementation. Sir,  the  Raj   Committee  
Report      on Taxation and Agricultural Wealth 
was prepared after a lot of hard work   in depth,  
and the Raj      Committee    has suggested  the  
setting  up of a     Land Commission.      People    
may      accuse the Janata    Government    of     
many things.   But its worst enemy will not say 
that it is shy of forming      committees  and  
committees  and  commissions      and    
commissions.    But where the commission is 
most important for the poorest man, they have 
not formed this land commission as suggested 
by Raj Committee. They rely more on the 
people like      Bhoothalingam.       I will 
appeal to the Minister to    reply less qn 
Bhoothalingams and more on the people      
like Rajs.   (Time      bell rings) I will say a 
word or two more. I recall here that    Nehru is 
a      very hated name these days.   People have 
started      a  conspiracy of silence      to erase  
the  Nehruvian  era.       But      I 



 

remember th t   Nehru   told       a 
National Develop iietat Council's meeting 
which he Ia: t addressed as early as 1964 that 
"we always pay lip service to agriculture But 
when it comes to the question ol taking the 
portfolio of agriculture, 1 find that no Chief 
Minister is takirg agriculture and everybody 
is af'er Home, Industry and General 
Administration. I would appeal to the CI ief 
Ministers that if they want to rdflp the country 
and the poor, they siould take the portfolio of 
agriculti re and Irrigation." I think what Nehr 
| said in the National Development Co mcil in 
1964 is relevant  even toda\ 

Sir, I must say that the performance of this 
Ministry 'n the export front is alarming. From 
a growth rate of 27 per cent, it has dropped 
down to 9 per cent. Som< times, I find that il 
is said that ex,>ort-led growth will not do for 
this c ountry. It is not Taiwan or Korea, i have 
been the Commerce Minis'er of this country 
for 4 years. No fool will say this. Less than 5 
per cent ef the industrial pro. duction of the 
country is exported. On that 5 per cent base, 
you cannot stimulate the ii dustrial production 
policy. The question is that you cannot have 
thig sort of market always. Some peoole ask 
as to what the social cost of 1 aving a high 
export trade is. Sir, thj social cost is because 
of the i oor demand in the country. You 
export steel not out of love for the foreign 
countries. You export stee because you cannot 
use it in the country. The purchasing power of 
the ccuntry is less. It has been admitted y the 
hon. Minister that to sustain a production 
Ievel and to sustain m employment level, you 
have to p oduce certain things and export is 
the second line of providing employment. 
Now, we are having extra liberal industrial 
policy. No licence is required. We think that 
perhaps it will be announced on the 1st of 
April I do not know whether it is to befool us. 
What is the implication of tr is extra-liberal 
import 

policy. What is the meaning of extra-liberal 
import and industrial policy? It is corollary of 
beginning of laissez jaire economic policy. Its 
implication would be to say good-bye to self-
reliance, goodbye to import substitution 
attempts and the beginning of the transference 
of resources to the developed countries. If you 
import more, you have to pay more and the 
rich people get richer. So, it is not within the 
country that Janata economic policy entails 
transference of resources from the poor to the 
rich. In the international field also, the policy 
wiH imply transference of resources from the 
poor countries like ours to the rich countries. 
Multi-national bosses are coming here. Not for 
public relations. They are brushing shoulders 
with the Minister and the business magnates of 
the country. Again not for public relations. 
They are for business. That know that a 
climate has been created. Multi-nationals can 
come. Extra-liberal import policy and extra-
liberal industrial policy is there. Rolling plan is 
again a beginning of rolling up planning 
altogether. Therefore, these things are really 
alarming, alarming not only from a party's 
point of view, but alarming from the nation's 
point of view. We are all equally concerned 
and right-thinking Janata leaders and Members 
should also be serious about it. Sir, some sick 
industries are there-textile, jute, sugar, 
engineering, etc. are there. And something 
should be done about them immediately. I 
think, Sir, there was a scheme of the previous 
Government for taking over certain mills. And 
they did take over some. We should not be in 
principle averse to the takeover when the 
takeover is necessary. Merger should be 
allowed and, I think, it is being allowed. Public 
sector units should also be allowed to merge, 
and take over the new units. Why should the 
sick units only and why not the healthy units 
also be taken over in some cases? Sir, there 
should be a policy of indexation of prices. 
There should be a rational and economic nexus 
between the pri- 
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mary producer, the agricultural producer, the 
middleman, the mill and the consumer as 
regards price. There should be an indexation 
of prices. As we are demanding in the world 
lorum, we should demand it within the 
country and practise it. Otherwise, the 
farmers, the sugarcane growers, the jute 
growers, the cotton growers etc. will always 
rightly say that they are not getting a proper 
price for their produce. This exercise was 
initiated a few years back and that should be 
followed up. But, Sir, because of various pulls 
and pressures, conflicting views in the 
Ministries and because of the spate of 
commissions and demoralisation of the 
officials, things are moving very slowly, 
awfully slowly. There are delays decisions 
and sometimes no decisions at all-Sir, as 
Commerce Minister, I heard of a term and you 
must have also heard it. It is 'UNCTAD'—the 
United Nations Committee on Trade and De-
velopment. Now I hear that a new 
interpretation has been given to it in the 
official circles of the Delhi Secretariat. "Under 
no circumstances take any decision". That is 
the interpretation now given. The result is that  
decisions are not being taken. 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA); You may 
conculde year speech with that. 

PROF. D. P. CHATTOPADHYAYA: I am 
just concluding, Sir. Files are moving from 
here to there and from there to this place but 
nobody is taking decisions because everybody 
is afraid of future Shah Commissions. 

Lastly, Sir, quite consistently with 
the Janata policy and not inconsistent 
ly with what we have been saying, 
Mie Centre-State relations so far as 
economic affairs are concerned de 
serve very badly re-look if not a 
redefinition. Sir, I am for the 
unity        of        the country    very 
much. Our country is unitary and politically it 
must remain so. But economically, in the 
matter of power, policy and resources    
distribution,     the 

     I principle of federalism should have a bigger 
say. The whole part XII of the Constitution, 
particularly articles 269, 272, 274, 275, 280 
and 282 should be relooked into. I am not just 
saying that there should be an immediate 
change in the Constitution. But, I think, 
nobody should feel that whoever speaks of a 
re-definition of Centre-State relations in 
economic matters is a disintegrationist or a 
disruptionist. As a Minister here I saw and I 
was very painfully aware how the Ministers 
and the Chief Ministers of the States were 
coming here every day for petty things, for 
small things. And they could not do anything. 
Even the best of the Ministers cannot do 
anything, not that they lack imagination or 
they Tack the ini- i tiative. But they do not 
have the power. So, also the agricultural tax. 
They can get it but at the cost of some 
popularity there and votes there. Therefore, 
Sir, let the Centre and the State think about 
putting agriculture in the Concurrent List. The 
Finance Commission does its work very per-
functorily. There is the NDC—the National 
Development Council, the highest policy-
making body. I have the experience of sitting 
in it for 6 or 7 years. For a day or half a day it 

     meets and all the things are approved. It is like 
sitting in the Parliament of a country—and I 
do not want to name the country—which is 
called after five years, and which sits for 6 or 7 
days only to endorse what has already been 
decided. So, the Finance Commission and the 
National Development Council should be 
more functional and their functional duration 
should be much more than what it has been. 
Otherwise. Sir, the Centre-State relations 
controversy cannot be set at rest merely by 
moral appeals or rational persuasions. Some 
hard thinking and rethinking is absolutely 
necessary. 

SHRI K. S. MALLE GOWDA (Karnataka): 
Mr. Vice-Chairman Sir, speaking on the 
Budget I would like to stress here that there is 
imperative need  for   the  Janata   
Government to 
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achieve a high -ate of economic growth in the 
coi ntry during the remaining short peuod of 
four years, before it faces th; next Lok Sabha 
election. Only a high rate of economic growth 
during the next four years and higher incomes 
for every family in the low< r income and 
below the poverty line masses, and better 
living conditions ;or them can give confidence 
to then in the performance of the Janata Pa ty, 
which has replaced the Congn ss at the Centre 
in its unbroken rule of 30 long years. 

Sir it must bee ime a great subject of studj 
for the ] ndian statesman including the 
Finance Minister and all patriotic Indian 
people who passionately desire peace and 
prosperity for each and every family in this 
country, to see how the I idian National Con-
gress and the Janata Party were defeated by 
the [ndira Congress—a party named after its 
leader Shrimati Indira Gandhi in Andhra and 
Karnataka in the recent elections in spite of 
all that is written and harangued about 
personalit --cult, dictatorship versus 
democracy lost moral values, Himalayan 
politic il corruption, hired political melas, al 
eating into what each family in the country 
earned and disturbing the pe tee of the 
families. 

The Indian pat dots, urban policy makers 
and urtoi n citizens should take a lesson frot 1 
the voting pattern in the elections te the state 
Legislatures in Karnatal a and Andhra. The 
city voting families which are much better off 
economically than the rural people "and are 
iterate, enlightened and discriminatinf have, 
by and large, understood wha free democracy 
■means and what utterances of politicians are 
truthful and what are lies, and, therefore, hive, 
by and , large voted for the Janata Party in 
preference to the Congress (I) Party. 
Especially the Harijans and the Girijans have 
voted almost solidly for the Congress I P irty. 
Gandhiji who was the truest fri»nd of the 
Harijans and did all for tha Harijan cause, 
won their hearts and   hey put their total 

faith in him and the Congress party he 
fathered. And, the Congress, whether it was 
the undivided Congress of the Nehru era or 
the split and the re-split Congress of Shrimati 
Indira Gandhi's time continued to have the 
same attchment and faith of the Harijans, the 
tribals, whether the Congress remained 
democratic or 'not and whether the Congress 
men turned very corrupt or not. 

It is crystal clear now for a student of 
Indian Politics that during the last thirty years 
since Independence the shortsighted, urban-
orie'nted Indian politics has increased 
inexerably the urban and rural socio-
economic gap. The Indian politics with 
political ends had been demolishing the rural 
middle class which is not only the bulwark of 
democracy but also the essential base for 
savings-generation and now investment. The 
tragic and shocking result of these perverse 
fiscal policies for the nation has been that 
rural masses are left 0r kept poor and illiterate 
and there is no real rural uplift. Poverty, 
ignorance, illiteracy and cynicism of a large 
part of the people has a direct bearing on the 
strength or weakness of our democracy. 

To strengthen domcracy in this country 
there is an imperative need for the Janata Party 
to win over the Harijans ad tribals who 
number more than a hundred million, without 
their vote on the side of truth, collective 
leadership, human freedoms, fundamental 
rights, democracy in this country can be 
weakened, nay felled by ambitious and 
ruthless people by fanning class-antagonism, 
by dividing our people and setting one against 
the other by fanning casteism in our thousand 
and more castes filled society. 

Sir, I would appeal to the Prime Minister 
and the Finance Minister to adopt and 
implement the following economic measures 
with a sense of urgency to win the confidence 
particularly of the Harijans and tribals in 
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constitute a big segment of Indian society. We 
all realise that the Indian society as a whole 
owes a heavy debt to this segment of 
exploited section and the whole of the Indian 
society should feel very happy and relieved to 
redeem this age-long debt. 

Firstly, the Prime Minister may declare ['a 
Parliament that no land, the ownership of 
which is given to a Harijan under the tenancy 
reforms, will be taken back fro-m him as a 
big propaganda is being made in the South 
that the Janata Party will take away the land 
confirmed to Harijans. 

Secondly the Prime Minister may declare 
that the much-publised bonded labour is 
illegal in whichever small pocket it may be 
existing. 

Thirdly Sir, there are about IOO million 
Harijans and tribals in our country. It can be 
computed that at least 80 millions of them are 
poor, without land or cattle or cottage in-
dustries and tney live mostly in slums of 
thatched huts a'nd hovels, if during the last 30 
years, the Congress which was in power has 
given them only sites and some small doles of 
building materials, I urge upon the Janata 
Government to construct pucca houses costing 
about Rs 30001- each and gift them to the 
Harijans a'nd tribals. As separate Ministry of 
Housing for the Harijans and tribals should be 
constituted at the Centre and the houses 
should be constructed by the Central Public 
Works Department At least, 16 million pucca 
houses should be built for 80 million Harijans 
and tribals m the next 10 years by the Central 
Government. This calls for spending only of 
Rs. 480 crores annually, during the next 10 
years, that is, Rs. 4800 crores in total. 

Fourthly, Sir, drainage scheme and water-
supply schemes should go in search 0t the 
Harijan colonies and completed within the 
next 10 years at Government cost. 

Fifthly, 30 per cent 0i the cottage industries 
to be sanctioned in rural areas hereafter 
should go to the Harijan co-operatives or 
individual Harijans. 

Sir, these positive economic measures 
would raise the status, dignity a'nd living 
standards of a big segment of Indian society 
and give them new faith and hope in the new 
set-up, that is, the new Government at the 
Centre. 

Sir, I want to urge upon this Government 
that they have totally failed in the family 
planning programmes. Without a serious and 
total effort to bring down the population 
growth rate to 1 per cent from the present 2.4 
per cent, no Government and no party can 
eradicate poverty in this cou'ntry in the next 9 
years as promised by the Janata Party. The 
whole economic growth rate will be 
swallowed up by the demon of increasing 
population. As the President had suggested 
seriously in one of his speeches, the 
population explosion should be discussed by 
the national parties in a spirit of patriotism and 
with love for the living humans and radical 
steps should be taken to make the family 
planning programme reach every eligible 
couple in the country s0 that no couple will 
have more than three children in future with a 
package programme of incentives and 
disincentives determinedly and dynamically 
implemented. If this does not give the desired 
result, the national patroitic political parties 
must be persuaded to agree to bring about 
statutory family planning in the coun, try and 
cry a halt to this on-rushing menace of the 
unborn to the living. 

Lastly, I would appeal to our good and 
venerable Prime Minister and the Janata Party to 
study the realities of the situation, changed 
attitudes of the people and feel their pulse and go 
slow on the big question of prohibition. I would 
appeal to Shri Morarjibhai to extend the time to 
bring total prohibition in the country to 9 years I    
instead of the present 4 years. 
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This course is neeessary if the Janata Party 
is to realise its dream of building a gr< at, 
prosperous and strong democrati country as 
its opponents will use i very single opportu-
nity to incite the gullible and affected section 
of the people against the policy of introducing 
total prohibition in four years. 

With these words, Sir, I thank you very 
much. 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): I think we will 
h;.ve to sit beyond six because there ar.' quite 
a few speakers left. Mr. Goswami, can you 
finish in ten min ites? 

SHRI SHRl MAN PRAFULLA 
GOSWAMI; I am an Independent; I have got 
more time. My date was 15th or 16th ant. I 
opted for today. Mr. Vice-Chairman, Sir, last 
March, when the Jana'a Government was 
formed, I welcomed it because we wanted a 
chang . I welcomed it although I was in the 
Congress at that time. But I said that I did not 
find any difference between the Janata •and the 
Congres i. In course of time and due to the 
various events in politics. I retired oi 2nd 
February, 1978 from the Congress after about 
47 years of my association with it and active 
work and became an Independent. I did not 
join the Janata or anj other Party. In my own 
State, I worked for the defeat of the Corgress 
Party because I found that Congress leaders 
were preaching one tl ing and practising 
another. When tie twenty-point programme 
was am ounced, we all sincerely believed t iat 
this would be implemented effect:vely. But 
this was not to be. I am not critical of the 
Budget only today. When I was in the 
Congress, at the time of Budget discussion 
every year, I used to criticise the Financ : 
Minister. If you go through my speeches, you 
will find that the year be ore last, I was vehe-
mently critical >f the then Congress Finance 
Ministe . I worked against the Congress in the 
recent elections. Of course, I do lot have any 
love for tbe Janata.    I said one year    before 

that the Congrws and the Janata are 

working under the same pattern. The Congress 
was adopting the bourgeois strategy and it was 
under the bourgeois leadership for a number of 
years. But today, I find that the Janata is also 
adopting the same kind of bourgeois strategy 
and the same kind of feudal approach. This is 
not good for the country. Sir, ever since I 
entered the legislature in 1952, I have been 
lying emphasis on the administrative 
machinery. We have inherited this 
bureaucratic system from the British 
imperialists. Because it was a peaceful transfer 
of power, the bureaucratic system remained in-
tact . During the course of these years, it has 
increased its strength by leaps and bounds 
under the Parkinson's Law. Last year or the 
year before last, I said that the bureaucracy in 
this country had increased its strength not only 
at the top, but at the middle as well as at the 
lower levels. So many Secretaries, Deputy 
Secretaries, Additional Secretaries, office 
assistants and even Class IV staff have been 
taken into the bureaucratic set up. I said one 
year before that this bureaucratic system which 
is the hangover of British imperialism would 
eat us one day. Today, I am happy to see that 
the people in this country have awakened. 
They have been able to overthrow the 
Congress rule which has been there for the last 
30 years. Once the Janata Janardhan, as they 
say, awakens, he will not tolerate anybody, 
any of us, politicians. We are hypocrites. We 
preach one thing and practice another. We 
have been seeing this during the last 30 years. 
Once a person becomes a Minister, he wants to 
build up his empire. His son wants to be an 
MLA or MP. There emerges a second 
generation of politicians, sons and daughters of 
politicians and so on. They do not want to 
become scientists and technocrats. They see all 
these luxuries and the ostentatious living and, 
therefore, they want to become politicians 
because this is very easy. Then, they build up 
their own empire. This is going on in India. 
Today, the common man is frustrated and he is 
desperate.    The      scientists 
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technocrats are frustrated. We are proud oi 
our scientists and technocrats. On the other 
hand there are large number of students who 
copy the vices of the hippies. They do not 
want to face the realities. They copy the 
hippies and they indulge in quarrels and so 
on. 
What do we see in Bihar today There is caste 
conflict; caste strife. This is more than feudal. 
In this modern age, we have this caste strife. I 
am unhappy at this. This is also a matter 
which is revolting to me. Today, in this 
poverty-stricken country, caste riots are taking 
place. I do not blame the Janata or the 
Congress Government. But this is a manipula-
tion of the capitalist class to divert the class 
war and the class consciousness towards caste 
conflict. What about this reservation? There is 
a caste conflict because of this. We have gone 
to primitive age. Even in the primitive days, 
the conflict was on village-to-village basis, 
not on caste basis. This is very shocking. The 
leaders should take note of this. I do not mind 
if there is a class war and all of us are swept 
away by that. I prefer chaos to this sort of 
caste conflict. This is all due to the manipula-
tions of the capitalists. What is this Budget? I 
have criticised the Budgets of the Congress 
Governments 6 P.M. also. And today I find the 
worst budget. It reflects the Finance Minister. 
The Finance Minister is absent, I do not mind. 
He was the bureaucrat. He entered politics in 
the last stage of his life and he has produced 
what the bureaucrats used to produce for our 
former Ministers. Now he has produced it. I 
do not go by mathematics. What is this deficit 
financing? Deficit financing is sometimes 
necessary in a developing country, but what is 
this? Deficit financing is going on and going 
on. Today we find the highest deficit 
financing. This is nothing but deceiving the 
people. How long can you deceive the people? 
The Finance Minister and the leaders can 
deceive themselves for sometime, 

but not the people. Now the people have 
risen. I read in the newspapers that Shri 
Morarji Desai did not want deficit financing, 
but again his Minister has produced the 
highest deficit financing. 

The Janata leaders and the Congress leaders 
used to quote Gandhiji. The Janata leaders 
went to Gandhiji's samadhi, and what is this 
Gandhism? Gandhi was physically murdered, 
physically assassinated, I do not mind but 
today everytime these leaders, whether the 
Congress leaders or the Janata leaders, are 
murdering him. We talk of Gandhism but do 
not follow that path. If Gandhiji were alive 
they would not have taken his name, because 
Gandhiji would have immediately contradicted 
them and protected Harijans. Where is self 
reliance?' What about multinationals? Where 
is your help to the village agriculture and poor 
handloom weavers You are giving aid to the 
rich former. Where is the marginal farmer? 
What programmes are you following? What is 
your direction in this Budget? I am in this 
Parliament, not for revolution, but for my 
subsistence allowance. If there is any other 
anarchy, anything similar I do not mind. I am 
here because I have been sent by my 
Legislators. I have come because I am a 
fulltimer, I have no other business. We joined 
politics in the prime of our youth. It was not 
our last resort, it was our first resort. We made 
sacrifices. Whenever I speak I speak by 
conviction. I do r*n go by mathematical 
budget. The year before last I said that the 
budget is a mathematical jugglery of 
bureaucrats. Whether it is America or India it 
is a mathematical jugglery and calculation. I 
told the Congress Finance Minister, Shri 
Subramanian, that his budget was nothing but 
a product of bureaucracy. But today's budget 
"ls not even that jugglery. There is no 
direction. Where are your pledges? I do not go 
by mathematics. What is the direction, where 
is your imple-menta ion programme? If you do 
not have programmes, what is your political  
leadership  in the     country? 
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All the leaders- -I do not accuse the Janata 
leaders al me—are after power. They are 
trying to stick to power, or regain power or io 
become Minister or Prime Minister igain. 
Those who have become Mi listers, they want 
to retain their posit on through out their life 
time. But th6 people will not tolerate this. If I 
Ii- e, 1 will see that the young generatior, the 
landless labourers and all _hese people will 
revolt against o ir hyprocrisy. How long will 
.hey to erate? Shri Morarji Desai said: I will 
take 10 years to remove unemp oyment. I do 
not know whether 1 e will live for ten years or 
not, but will the people give ten years? That 
is a very wrong slogan. Nobody c&n remove 
unemployment unless theie is a pattern of 
Soviet Russia or Marxists pattern. In 
capitalist and ot] er countries there is 
unemployment a id you cannot remove it 
altogeth' r. Even in America unemployment 
problem is there. Therefore, that logan is 
wrong. If you build up a s *ciety based on 
Communist nor the Marxist nor trie Gandhian 
patten . then there may not be unemploymen . 
But here you have neither the Communist nor 
the Ma-xist nor the Gardhian pattern. It is a 
mixed consideration. I have kept myself in 
touch with the people. I meet people; I fee 
them. We are freeom fighters. I am not like 
Mr. Ghagawati. I um not frustrated. I am 
disillusioned He is not disillusioned. He said, 
le is repentent. I am not repentent. I "mow 
how to work at this age. I do n it care whether 
the Congress Party, goes or not, or the Janata 
Party con es or not. I am with the people. I am 
with the poorer sections. The Janata 
Government is always blaminf" That the 
Congress Government ha left all this. After 
five years anoth' r Government will come by 
this \ ery democratic process and say that the 
Janata Party has left this me;s. This is not the 
way. If you want to improve and raise the 
moral standard, the ethical standard of the p 
olitical leaders, clean the politicians, clean the 
political life. 

Ii Mr. Charan Singh wants to do that, 
let him first clean his own Ministers 
and his own M.Ps. I am not afraid of 
Indira Gandhi. Indira Gandhi wiH die 
after 10 years or 15 years. Indira 
Gandhi is not a menace. The real 
menace is every politician who is 
corrupt, who wants to build his em 
pire. That is the menace. Firstly, 
the politicians should be hones:. The 
MPs, the MLAs, the Ministers should 
be clean. They should not try to build 
up patronage. What is going on? 
Many Members speak about regional 
imbalance and ask: What about the 
North-eastern region, what about the 
Andhra region? Every time one be 
comes a Minister, he wants to patro 
nise. He wants to develop his coterie. 
This is not administration of justice. 
If you want to keep the unity of India 
remove regional inbalances, look at 
every State instead of looking to your 
satellites, to your patronage. Only 
then India will be united; otherwise 
frustration will come. Mr. Bhagawati 
said just now that when he went for 
campaigning, one cultivator told him 
that everytime he voted for whoever 
went there, but his burden, his bojh 
is not removed. Why is that ? You 
may  say patriotism. That is     not 
patriotism. In this budge., there is an increase 
in defence expenditure. The leaders profess by 
Gandhism but they have increased the defence 
budget. Why? Defence there must be. But that 
defence does" F10T and cannot come by 
imitating America or Russia who have got 
atomic energy, a.om bomb and nuclear bomb. 
We should not go for that defence effort. And 
what ls this? You are not able to give even 
primary education to our village boys. You 
cannot give even; one school. That is the 
situation. There is power shortage. Many of 
the mustard oil mills are starving because of 
power shortage. And you are illuminating 
Delhi with power. I told earlier the Congress 
Ministers, "You are wasting water in the 
fountains in Delhi and drinking water is not 
available in our village". This is hypocrisy. 
Once I told my Congress friends,  " Make 
Delhi smaller.      All 
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Assistants and others are going in buses. Delhi 
is growing the way Calcutta is growing. You 
are imitating America and other advanced 
countries. Jin Calcutta, the previous 
Governmen! introduced the tube railway. Dr. 
B. C. Roy wanted to build another Calcutta at 
Kalyani. Do you know the moral standards of 
India? The tube railway may be completed but 
nobody knows whether that tube railway will 
be original or not. Instead of that you have a 
plan which suits us. If there is congestion, re-
move congestion. Build another Calcutta 
instead of building the tube railway. I ,hink we 
want to catch the imagination of people and 
say, "We will also have a tube railway". That 
pride will not help you unless you can remove 
poverty. Poverty has increased. Poor people 
are starving. Beggary has increased. So 
poverty must be removed. Coming to admi-
nistration—I am sorry you have not given me 
my time. 

THE     VICE-CHAIRMAN (SHRl 
U.   K.   LAKSHMANA  GOWDA:       I 
have given you  extra time. 

SHRI SRIMAN PRATULLA GOSWAMI: 
Previously concentration was due to the 
Congress Government. Now concentration of 
wealth is going on because of the Janata 
Government, because of their fiscal policies. 
The growth of multinationals must stop. 
Gandhiji always pleaded for self reliance and 
swadeshi. If the country goes on borrowing 
from foreign countries what will become of 
this country? Why should you go for foreign 
collaboration and foreign technology. We 
have got enough of technology. Of course, 
whenever we need a certain technology we 
can borrow. I am afraid these foreigners give 
us obsolete technology. I was a Member of 
Committee on Public Undertakings and I 
know. As of today, we can produce all our 
necessities. Our technocrats and our own 
scientists can produce all that is needed by the 
public  sector. 

What   about      essential      consumer 
.goods?   You  are     producing     luxury 

goods instead of producing essential consumer 
goods mainly food and clothing. You are now 
producing nylon, terylene and other luxury 
goods. Produce standard cloth. What is this 
nylon and terylene? During the British 
Government time also they used to produce 
standard cloth. Today people are starving. 
They are not interested in your terylene and 
nylon. They should get cheaper cloth. Because 
of this terylene and terrycot mill-owners have 
become millionnaires. If you want democracy 
to succeed go to the grass root. Remove 
poverty. Bring a plan which will strengthen 
democracy otherwise this democracy will not 
remain democracy. This parliamentary de-
mocracy is in name only. They come and 
build empires. People become Ministers and 
M.Ps, and build empires. This sort of 
democracy will not last long. Sir, I think you 
have read the law of dialectics. History does 
not wait. People will wait. You may win today 
through manipulation but for all time you 
cannot come to power. People will revolt. 
Instead of dying of hunger they wiH' faTfe to 
armed insurrection. TnTs is world history and 
history will repeat itself. You want 
democracy. But y°u cannot have it at the cost 
of starvation for millions. 

About administration I have my own 
experience of how it works. There is the 
Horticulture Department. Since I became an 
M.P. I came to know how it works. There are 
Directors and Deputy Directors, all plun-
dering. I have a kitchen garden. I look after it 
myself. Bangalows are provided with malis. I 
have never understood the need for these 
Directors and Deputy Directors for Horti-
culture. Let there be part-time Malis. I do not 
want Mali for all time Let him come once a 
week for two hours or four hours. I want a 
jasmine tree. Instead they give me a rose 
garden. It is all roiten. ThSy are doing their 
job very efficiently in the Ministers' 
bungalows and here in the rose garden. I do 
not want a rose 
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garden. I want a kitchen garden 
which I am doir g myself. Abolish 
this Horticulture Department. Give 
a mali and we w 11 supervise oursel 
ves. I wrote to t ie Chairman House 
Ccmmitlee. Someoody should go and 
chuck up these D rectors and Deputy 
Directors of the Horticulture Depart 
ment. Let a Mali visit once a week 
for four hours. Th Tt will do. And su 
pervision? That we will ourselves do. 
This bureaucracy should go. These 
Ministers when they become Ministers 
do not see with 11 eir eyes..................  

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): Mr. Goswami, 
you wil] have to wind up. Already it is 6—1   
. 
SHRI SRIMAN   PRAFULLA GOSWAMI-.     

Just one point.    Where    is the Gandhian prin 
iple? I told earlier the Congress Mini rtry also 
that    we should begin with austerity in public 
expenditure.  One   ;old Mr.     Morarji Desai 
who was th i Finance Minister then—I know 
this is the language  I used—"I know Mr   
Morarji Desai is a man   of   austerity x    but   I   
am   not not      concerned      with      his     
personal   austerity.      I       am   concerned 
with the auster ty of the administration.   
Where public money is    not wasted". One can 
be austere; one can be miser also.     Firla and 
Tata have also very simple cress, but they  ex-
ploit others.   Then fore, I am not concerned 
with  auste ity by  a Minister in his personal 
life     Let him indulge in luxury if it is --/ith 
his own earnings.   But if he lejds a luxurious 
and ostentatious  living with  the Government 
money when  our    people    are starving,  he is  
er minally  and     morally guilty.   Of C3urse,  
under     IPC he cannot be prose cuted for it, 
but it is definitely     immoral.      Immorality 
should go.  The defence of the country is 
dependent oa     patriotism   and morale, not on 
sermons and all   these things. Vietnam     
fought the   United States, the greatest  and the 
mightiest power, with their high morale     and 
not armaments. Ar naments we should have, 
but no so much. Build   up   rao-2104 RS—10. 

rale, build up patriotism. Yesterday somebody 
shouted and called me a Chinese as if Chinese 
are the only patriots. I do not like that. Every 
Indian is a patriot. But I must go through a 
person's life and find out whether he serves 
the people or not, What kind of life he lives. 
Somebody may abuse me also Foreign agents, 
are there to North-Eastern India. All 
chauvinistic ideas are spreading and foreign 
multi-national people and CIA and all other 
types of people are there in Assam. The 
smaller newspapers are patronised by them 
and they create frustration in the minds of the 
younger generation. Character assassination 
of leaders is going on. Therefore, I hope our 
leaders will correct themselves or they should 
vacate. If they do not vacate, the French 
Revolution type of thing will come. You may 
consider that you are safe today, but the next 
morning you will find a complete change. 

SHRI CHARANJIT CHANANA (Delhi-i); 
Mr. Deputy Chairman, Sir, the Janata Budget 
for 1978-79 is an exercise in deception. Mr. 
Patel is resorting to disguised deficit financ-
ing" to the record tune of Rs. 1050 crores. He 
did indulge in a similar exercise to the extent 
of Rs. 85 crores io be drawn on the country's 
foreign exchange reserves—which have now 
worked out at Rs. 975 crores i.e. eleven times 
the estimate. If the arithmetic of total 
prohibition is also worked out, the Budget 
would have to bear an additional cost of Rs. 
100Q crores— thus the deficit financing 
might cross Rs.  2,000 crores. 

The second source of deficit financing, sale 
of gold from Government stocks, would lead 
to diversion of in-vestible resources into 
unproductive hoards. It appears a paradox, if 
not a joke, that the former Finance Minister, 
who happens to be the country's Prime 
Minister to day, who was once as much 
allergic to liberal sale of gold and deficit 
financing, is heading such movements which 
should not fit in his economic philosophy. 
The Government, a trustee of people's    hard 
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earned foreign exchange reserves and gold 
stocks, would be indulging in a criminal 
utilisation of the same. 

To come to the economics of the release of 
gold for sale, the proposed gold policy would 
not only contradict the once upon a-time 
obstinate slogan of Mr. Morarji Desai but also 
would be a highly anti investment move. Gold 
production in the country stands at 3 tonnes a 
year only, whereas the total demand in the 
country for prime gold is 75 tonnes. The 
Budget which claims to fill in this gap would 
require 72 tonnes of gold every year in terms 
of hoards, either by smuggling or leakages out 
of the gold meant for export into the domestic 
market. The price argument does not St in the 
law of supply and demand unless the 
Government is serious in Dromct-ing 
hoardings alone at the cost of investments. 
The smugglers also cannot be stopped till this 
gap remains. 

The "London Economist" has summed up 
its reaction on the Budget thus: 

"India's budget combines a record tax 
increase of Rs. 560 crores. The Finance 
Minister. Mr. Patel is courting 
unpopularity all round—with the tax payer 
and with his boss, the Prime Minister, Mr. 
Morarji Desai, who hates deficit financing 
as much as he hates alcohol.." 

"But he cannot claim great prog 
ress. Investment spending is sche 
duled to rise by 17 per cent, the 
lowest increase for three years, and 
the share of rural development to 
rise, feebly, from 37.4 per cent to 
40-3."   

Now here, there is a comparison of the 
Government's investment in the rural sector 
between the Sixth Plan and the Fifth Plan, 
they have forgot-ton to mention or they have 
deliberately done so—that the Fourth Plan 
allocation for the rural sector was even 
higher than 40.3 per cent. 

Nor has Mr. Patel worked out any 
convincing strategy to tap India's 
burgeoning foreign exchange reserves and 
end the paradox of a desperately poor 
country which is in effect—that is what the 
rise in the reserves amounts to—lending 
abroad." 

Another Asian journal, the "Far Eastern 
Economic Review" sums up its reactions on  
the  Janata     Budget 
thus: 

"The Janata Budget seems to contradict 
many of the conservation fiscal policies the 
party has been following since it came to 
power last March. Despite a wracking dose 
of fresh indirect taxation of Rs. 550 crores, 
the Finance Minister has still left a deficit 
of Rs. 1050 crores." 

"The 5 per cent excise surcharge would 
mean that the consumer will have to pay 
more fore every article he uses, from sugar 
and soap to extiles and cement, tea, 
cigarette and petrol. The inflationary effect 
of these measures is not discussed in the 
budget." 

This would in fact mean a very high cost 
escalator which would increase the price level 
for the ultimate consumer. The resource 
mobilisation is meaningful in a developing 
economy only if there is positive corelation 
with optimum utilisation of the same. Sheer 
mopping up of liquidity would be 
inflationary, and we should not afford, even if 
we can,, to do tbe same. The black money 
operation m fact has been unfortunately the 
highest during the last one year. It has 
reached the highest level simply because the 
net returns on the same are higher than any 
other investments. 

Now the investment climate has toeen 
accepted to be what it is. The Finance 
Minister has admitted many a time that the 
investment climate has been unhealthy. In 
fact that has been a puzzle for him. Various 
estimates  of  black     money  were  made 



 

from Prof. Kaldc r who was invited by Pandit 
Nehru to Dr. V.K.R.V. Rao, Wancho 
Committee and Prof. Khusro. The fipire four 
years ago stood at Rs. 40,000 crores. We 
have made estimates ence again and today 
this money cones to Rs. 60,000 crores. Tb 
this the Janata Party's contribution is nit less 
than 25 per cent. The Budge t should have hit 
at this sources. Thi; amount can infact, 
finance the whol; of the Sixth Five-Year 
Plan. The < ingress Government did initiate 
convt rting these funds into investment 
through the voluntary disclosure schem •. 

The J.P. bag to Rs. 90 lakhs should 
provoke an in-dt pth study of its contents and 
the complexion of the funds in that bar;—
whether they are black or white. Should we 
promote such bags to att act the black money 
in the country One of the earliest slogans of 
the J inata leadership was to baptise the s 
nugglers. 

Corruption ha > unfortunately become a 
part of the system in the country. There is an 
urgent need to break the corruption nexus cf 
traders—I am referring to corrupt traders 
only—corrupt industrialists, corrupt 
bureaucrat and corrupt politicians. If we 
realise our responsibility to the tomorrow ; to 
come for a sound future for our children,, we 
must be honest to break this nexus. 

The Janata slogan ot priority to the rural 
developme nt and agriculture is another 
fiction. The allocation has been increased 
rom 37.5 to only 40 per cent. Total are 
meaningful only if they are see) in details and 
in depth. The det; ils have not yet been 
worked out be 'ond the manifesto which was 
mean only for the election and has lost its 
credibility now with the people. Wherever 
plans for rural develoipment have been 
announced, they lack plann ng and co-
ordination. The cost benefit analysis 
unfortunately shows thai the so-called rural 
bias is an effort to build an economy for the 
agricultural tycoons only. This would   relate 
11   two t0 three    per 

cent of the landlords and exclude the landless 
tillers and the small and marginal farmers. 

Rural development without land reforms 
can only be a hollow slogan. Land reforms is 
a sine qua non for the economic development 
of this country. This institutional change 
alone can bring the rural sector to a take-off 
stage. The Janata Government, besides other 
things, has also inherited an economic infra-
structure from the previous Government 
which has been giving rich inputs to the rural 
sector, including electricity, water, fertilisers, 
pesticides and other things. 

The slogan-raisers of agriculture and its 
development,, while accusing the 30 years of 
Congress rule, must also admit that between 
1950-51 and 1975-76—I am quoting from 
Dr. Swami-nathan's address to the Indian 
Agricultural Economic Society—wheat pro-
ductivity went up 6.6 to 14.1 per cent, rice 
productivity from 6.7 to 12.5 per cent, cotton 
productivity from 88 to 139 per cent, and 
sugarcane productivity from 33.4 to 51.4 per 
cent— touching and crossing 100 per cent 
rise. If you take the figures of 19C4-65 and 
1975-76, the contributions of area and yied 
increases to the absolute gain in production 
were 34.4 per cent and 65.6 per cent 
respectively in rice and 38.7 per cent and 
61.3 per cent respectively in wheat. 

The Budget has failed to spell out plans for 
total employment. They have not given 
allocations and their resulting employment 
generation. You must build up a correlation 
between the additional investment that you 
will make to promote employment and the 
results that you expect to get out of it. The 
Budget does not blid a correlation between 
additional investment and additional 
employment. Unfortunately Janata models are 
nearer Hongkong, Taiwan, Singapore and 
South Korea which do not resemble the infra-
structure of our economy. I would  only draw 
your  attention to 
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an open letter which appeared in the Indian 
Express, written by a former Swatantra leader, 
Mr. Minoo Masani, to the Finance Minister, 
They want India to copy these three or four 
pockets which do not resemble our economy 
at all. The Chinese total employment or zero 
unemployment or human settlements, both 
rural as well as urban, should be our model 
study. We may not copy out that but we can 
study it, I have personally, observed those 
villages and their growth. They are nearer the 
Gandhian model than the Western model or 
the things that we talk of which do not have a 
base. Each human settlement must,, therefore, 
aim at creating economic, social and cultural 
viability. Fortunately in our rural areas our 
socio-cultural viability is very rich. It is only 
the economic viability that is to be added to 
these settlements. 

Now, they talk of price escalation. I would 
just give one instance of tlie price escalators 
introduced by the Budget. And that is by 
increasing the prices of the basic industrial 
and agricultural inputs like power, coal and 
other things. The hike in the price of coal 
might convert the happy surplus of the 
Railway Minister's Railway Budget into a 
said deficit Budget. I was talking to a 
medium-sized industrialist coming from one 
of the industrial town of Punjab, who told me 
that for producing one tonne of steel — that 
is, a mini steel plant— he consumes 900 
units, per tonne which means nowonwards he 
incurs an additional cost of Rs. 45 per tonne, 
and the raw materials that he gets for all these 
things, including electrodes, etc. which are 
produced through electricity, again add an 
additional cost of Rs. 35. Such are the 
examples. If it goes on increasing like that, 
you can imagine the fate of the ultimate 
consumer. 

The wholesale price index is a meaningless 
thing for the common man.. Only a situation 
will understand the weightage diagram of   
the 

wholesale index is entirely different from the 
weightage diagram of the consumer price 
index. The poorer the consumer, the higher 
the weightage given to his essentials. And the 
honourable Prime Minister gave a very 
interesting recipe for escaping the price rise. 
He suggested to the poor people that they 
should shift to cheaper alternatives. But then, 
what about a person vegetarian whose only 
dish with rice or chapati is dal? If he is to 
shift to any other thing, the only alternative 
for him is salt alone. And I understand the 
price of salt is going up too .  .  . 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): I think you will 
have to wind up. 

SHRI CHARANJIT CHANANA: I will 
only wind up with this remark that this 
Budget deserves strongest opposition. But this 
opposition of mine should be taken as a 
constructive opposition. Let us not repeat 
what happened yesterday and all that. Let us 
learn from yesterday's. Let us not say the 
Congress Government did this and that. I 
personally feel the Janata Government has 
inherited a sick lot from the Congress 
Government. They in fact helped the Janata 
Government to stay on for all this time; 
otherwise, in a developing economy like 
India's uneconomic factors alone create a 
crisis, and you are seeing what is happening 
today in Bihar. I wiH wind up opposing the 
Budget but my opposition is again a construc-
tive opposition. 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): Now Shrimati 
Ratan Kumari. There is hardly any time left 
now. I am sorry, the lady Members will have 
to take five minutes each and finish. 

SHRIMATI PRATIBHA SlNGH 
(Bihar):No. You have given so much time to 
the men, and you do not have some time for 
women. We should also have our share .   .   . 

THE VICE-CHAIRMAN (SHRI U. K, 
LAKSHMANA GOWDA):    I   wili 
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clarify the positio 1. All the party speakers 
have hei n put up and all the time has been 
utilised. There is hardly any time left now for 
your party or her party or the Janata Party.   
So what can I do? 

SHRT NAGESHWAR PRASAD SHAHI 
(Uttar Pr fdesh): Then extend the House b i  
a day. 

THE VICE-CP AIRMAN (SHRT U. K. 
LAKSHMANA GOWDA): That is in your 
hands. You ask the Chairman, you ask the 
Business Advisory Committee and others. 
But so far as what is on the Agenda is 
concerned,  it is n< t possible. 

 

 



299 Budget General [RAJYA SABHA]       1978-79-General 300 
Discussion 

 



301 Budget General [ 16 MAR. 1978 ]        1978-79—General 302 
Discussion 

 
THE VICE-CHAIRMAN (SHRI U. K. 

LAKSHMANA GOWDA): Yes, Shrimati 
Prat bha Singh. 1 think you will have to fi| ht 
with your Whip for putting the mal s 
speakers first and the female speake s at the 
end and for giving low priority to you. 

SHRIMATI PRATIBHA SINGH): I 
entirely depend upon the Vice-Chairman,  
Sir. 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): You must 
stronglj fight with them. I thingk they are ; ot 
chivalrous. 

SHRIMATI PP ATIBHA SINGH: I will 
try to finish my speech quickly, Sir. Sir, the 
Finan .'e Minister ends his Budget speech by 
saying that he is leaving an uncovered 
budgetary gap of Rs. 1,050 crores which will 
be reduced by the eceipts from sales of 
Government g Jld. He, further says that this 
will prevent resurgence of gold smuggling 
Sir, I am no economist. But, as ;i lay person,, 
1 fail to understand thete two facts, even if we 
argue that the modern thinking of having the 
backing of gold reserve is out-dated. Today s 
monetary system does not require the gold 
cushion to back it for stabili.y.    But,    Sir,    
this 

I    is so on the condition that the currency itself 
is rightly and efficiently managed.   The 
whole question, therefore,   turns round this 
important consideration:    Can we say that the 
currency has been efficiently   managed? The 
fact that the deficit financing of last year,  
which was to be of    the order  of Rs.  84  
crores,,     has     been enhanced by more than 
ten times to the order of     Rs.   975 crores,     
suggests that there has been a gross failure to 
manage the currency properly and   to   check   
wasteful   expenditure and this has tended to 
cause serious concern   among  all  sections  
of     the people. 

Sir, we have followed the unhealthy 
practice of deficit financing as the developing 
countries have to resort to this method and of 
issuing more currency than is required with 
the consequence in this circumstance that gold 
proves to be the most important hedge against 
inflation. Sir, this Budget has the biggest 
deficit financing and hence, as a lay person, I 
have doubts about the sale of gold reserve in 
the market to facilitate thereby the export of 
gold jewellery in the Gulf countries. Sir, I may 
bring to the notice of the Government that the 
All India Handicrafts Board is already 
exporting jewellery,, not the pure gold 
jewellery, but the stone-studded jewellery, 
silver jewellery and mixed-metal jewellery. 
Only pure gold jewellery was not encouraged 
as gold reserves were preserved. There was a 
time, Sir, when some of the eminent members 
of the present Ministry, including the Prime 
Minister, advocated a strict gold control and 
we were told the virtues of this kind of 
control. It is surprising that these very 
members have swung from that extreme to the 
opposite extreme to advocate a complete 
freedom of the movement of gold. In India, 
gold is deeply connected with the social habits 
and traditions and has a special lure in 
women, as its sale helps them in times of need 
and distress. Even there came restrictions on 
them. Millions   of  goldsmiths     were  made 
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jobless and had to suffer badly. And 
now we are reversing the whole pro 
cess. We are going to import gold to 
stop smuggling. How shall we dif 
ferentiate between the imported g°ld 
and the gold that is sold from the 
stocks of the Government? Would 
there be any special marketing to 
differentiate the two types? Sir, im 
port of gold is smuggling when such 
import is not legally allowed. When 
you allow it legally, smuggling ceases 
to be smuggling in technical term. It 
legitimises the transaction of the 
gold import. Sir, we have to look in 
to the wider question of the advisabi 
lity or not of a free import and ex 
port of gold in and out of our coun 
try. It has been said that some eco 
nomists like Dr. P. R. Brahamananda 
and Shri C. N. Vakil have advised the 
Government that such        a 
freedom is in the interest of the country's 
currency situation. But there are other views 
on the subject also and these come from the 
other set of economists. In any case, even 
those economists who are in favour too have 
not indicated that the transactions will be 
capable of covering the huge deficit that has 
been proposed in the Budget and is bound to 
be much bigger by the end of the year. 

Another point the Government has in 
support of the sale of gold from the 
Government gold reserve is that the 
unaccounted money lying idle may become 
active and boost up the economy. Sir, as other 
Members have expressed their doubts, the 
sale of Government gold will bring people's 
savings, whether accounted or unaccounted, 
in circulation and they will invest this idle 
money later on in new industries. Sir, the 
whole scheme is too complicated for the 
common man to understand people will have 
more confidence in holding gold rather than 
having some share in the new companies as 
the profits and future of the new companies 
are uncertain, unless the Government has 
some idea to facilitate the monopoly houses 
and multinationals to float, new companies 

and people invest in their shares, what are the 
safeguards for this type of situations? 

Sir, we want to give gold from the 
Government stocks at the international price. 
Will it not mean transferring resources from 
this country to other countries in different 
form? Some financial exercise is necessary to 
assess the gains and losses in the larger 
interest  of the nation. 

Sir, the Minister has time and again mentioned 
in his speeches that the state of investment in 
general is very sluggish and we are forced to ask 
as to what has been proposed to attract 
investments. It has been claimed that the 
concessions given by way of exempting 
investment in equity of new companies from 
capital gains tax will do the trick But this is not 
convincing. The concessions which have been 
proposed are very small and we know that the 
new companies cannot slart giving dividends in 
the initial years and so even with good conces-
sions they do not easily attract investment. 
Besides, are we sure that the proposed 
concessions are not calculated to help the 
multinationals? If so, wTial will be the net gain to 
the national economy. It has also been claimed 
that the Government is anxious to reduce the 
expansionary effect of budgetary transactions. 
And as the proposal of sale of Government gold 
is designed to fulfil this aim, even so on the same 
reasoning the j Government have been anxiou9 to 
deploy a part of our foreign exchange reserves t0 
offset the expansionary impact of larger Plan and 
investment outlays. And in this connection. It has 
been suggested that the steps initiated to 
liberalise imports and the major investment 
programme that has been proposed to be 
undertaken will lead to a significant draw down 
of foreign exchange reserves. On paper these 
promises sound plausible, but we have heard the 
Finance Minister saying too often that the 
investment market continues to be sluggish. 
There is no 
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doubt deeper re.isons lor this situation, and 
hence I tie Government may go deeper and p 
opose new measures to improve the 'limate, 
inspire confidence in the potential investors 
and try to evolve met lods so that they may 
have profits, short-term and longterm. The 
fact s, Sir, that too may ideologies are be ng 
.aired by eminent members of the Government 
and there is no consistency either in the goals 
that are proposed or in the methods which ; re 
advocated. The stability of who esale price 
index gives to the peoi le no guarantee that the 
retail prices will be really controlled. There i I 
no plan for the public distribution system. The 
so-called stability i: a result of favourable 
weather anc the grain stock and huge foreign 
ex hange reserves left by the previous 
Government. There is no certainty t iat either 
of these three factors is {oing to be ever last-
ing. Added to ;his uncertainty, we have in the 
pre ent budget a high dose of indirect taxation 
which will Bhoot up the co t of production 
and further rise in 1 rices will be the result. 
There is no definite measure which will sig 
lificantly contribute ta the relief of the poor on 
the one hand and ncreased production and 
investment climate on the other hand. 

Not long ago, it was asserted that the new 
budget will be a man-power budget. Survey 
reports in respect of hundreds of bloi ks are 
already available. It was cl imed that an addi-
tional investment of Rs. 2 crores per block for 
a peri< d of five years would fill the Bill. But 
now we told that the necessa y information is 
still not available w th the Government and 
that, theret re, all that has been done is to allot 
a token provision of just Rs. 20 crores for the 
purpose in the new budget. The question is, is 
this any way even a partial or initial ful-
filment of the fromise that was held out? It 
may even be questioned whether it can < ven 
be regarded as a meaningful be tinning in the 
right direction as  we have  5500 blocks in 

ihe country. We feel that the Government is 
moving tardily and inefficiently. Wheels of 
industry and commerce are allowed to remain 
stagnant and the poor men in the street is left 
to find out for himself what profit he can 
harvest out of the sluggish market and 
uninspiring atmosphere. People expect from 
the Government basic reforms in tax laws, 
agrarian reforms, industrial managements bet-
tered with labour co-operation, accountability 
of Stateowned undertakings etc. We must ask 
if these great and urgent tasks are being 
attempted and if there are any indications in 
the budget to ensure that Government is 
capable of meeting the demands of these 
great and urgent  tasks. 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): Mr. Shahi.    
Strictly five minutes please. 
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(Interruptions) 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA); That we will 
discuss separately. You kindly discuss the 
budget now. 

(interruptions) 

(Interruptions)
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7 P.M. 
MESSAGE FROM THE LOK SABHA 

The    Appropriation    (Vote    on.    Ac-
count)   Bill,  1975 

SECRETARY-GENERAL: Sir, I have 
to report to the Hou^e the following 
message received from the Lok Sabha 
signed by the Secretary of the Lok 
Sabha; 

"In accordance with the provisions 
of Rule 96 of the Rulea of Procedure 
and Conduct of Business in Lok 
Sabha, I am directed to enclose 
herewith the Appropriation (Vote on 
Account) Bill, 1978, as passed by Lok 
Sabha at its sitting held   on the 16th 
March, 1978. 
The Speaker has certified that this Bill 

is a Money Bill within the meaning of 
article 110 of the Constitution of India." 

Sir, I lay the Bill on the Table. 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): The House 
stands adjourned till 11.00 a.m. 
tomorrow. 

The House then adjourned at 
one minute past seven of the 
clock till eleven of the clock on 
Friday, the 17th March,  1978. 

GMGIPMRND—RS  11—2104   
 
 
 
 
 
 


